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House that the Supreme Court judg-
ment concerning that affairs should be
scrutinised and some guidelines should
be given to every State ...

MR. CHAIRMAN: You are making
a speech.

SHRI BANKA BEHARY DAS:
Otherwise, I am afraid the communal
elements will take advantage of the
situation,

[THE DEPuUTY CHAIRMAN in the Chair.]

SHRI BHUPESH GUPTA.: The Gov-
ernment should make a statement,

THE DEPUTY CHAIRMAN: It has
been taken notice of by the Govern-
ment,

SHRI BHUPESH GUPTA: It does
not take notice of anything. You know
it, Madam.

——n
'

MOTION RE REPORTS OF THE

UNIVERSITY GRANTS COMMIS-

SION FOR THE YEAR 1965-66 AND
1966-67—Contd.

THE DEPUTY CHAIRMAN: Mr.
Krishan Kant, you have taken ten
minutes, You may have a little more
time. Three hours have been allotted
and there are many speakers ...

SHRI BHUPESH GUPTA (West
Bengal): A whole day has been allot-
ted.

THE DEPUTY CHAIRMAN: Any-
way, we shall carry on with one hour
lunch break and at 4.30 the Minister
will be called to reply.

SHR] BHUPESH GUPTA:
Madam . . .

No,

THE DEPUTY CHAIRMAN: Let us
not waste more time, Mr, Krishan
Kant.

SHRI KRISHAN KANT (Haryana):
Madam, yesterday I was dealing with
the question of standards. I know that
the University Grants Commission has
started some Centres of Advanced
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Study and Summer Institutes, As far
as the Centres of Advanced Study are
concerned, it is a very good innovation,
but as regards the Summer Institutes
I am afraid the whole purpose for
which they were started is not being
fulfilled, Many of the teachers who go
there come back and tell fe that it has
become aroutine affair. Good teachers,
efficient teachers do not go there and
they do not participate in that. This
is one of the complaints which I have
received. The difficulty with us is we
have a new idea, we have a good idea,
but after some time it becomes a rou-
tine affair and the freshness and in-
spiration with which the idea started
does not continue, It does not fulfil
the objects with which we started it.
The malady in our affairs is because
our standards are going down. There
is unrest among students. The main
reason is the academic atmosphere in
the country has not been well deve-
loped. I know that the University
Grants Commission has launched
many things and has also recommend-
ed that the discipline of students
should be improved and so many other
things should be done, They have re-
commended the appointment of deans
of student welfare, provision of read-
ing seats, provision of teachers’ rooms,
ete. I am afraid, in spite of all that
may be provided—more money may be
provided and it should be provided—
the problem will not be solved. The
unrest is not mitigated. The inner
conflict among the students will not
end. (Interruptions) Madam, Mr, Mani
is there engaged with the hon, Mini-
ster. Please come to your seat.

SHRI A, G. KULKARNI (Mahara-
shtra): You and Mr. Mani do not go
together at all.

SHRI ARJUN ARORA (Uttar Pra-
desh): He does not like Mr. Mani.

SHRI KRISHAN KANT: Madam
Deputy Chairman, I was coming to the
state of affairs, Our examination
system has also become a routine af-
fair. Copying has become a national
habit. You must have heard so many
reports about how people carry on copy-
ing without any invigilation. Even it all
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the money and all the facilities are
provided, the main thing is the acade-
mic atmosphere which needs to be
created in this country, We know what
is happening in foreign countries, in
France, in England, in Germany and
in the USA, They have got more
money. That is true. They have got
better facilities. There the student
unrest is different, though it may look
one. The unrest in India is in a diff-
erent category. It is in a different
atmosphere, There are two main
things which a student in a college or
school wants. He faces two challen-
ges. One is the challenge of a good
career afterwards and the other is the
challenge of idealism, new ideas to
build up a new society. These two
challenges always face him, they al-
ways goad him, they inspire him to
go forward. But what do we find in
this country? The challenge for a good
career. the desire to work is not there,
because of the economic situation in
the country, because ot what is hap-
pening in this country, because of the
way in which democracy and other
things function in this country, As re-
gards ideals, I think it has been the
biggest failure of the parties, whether
it be the Congress party or the Oppo-
sition parties, We have not been able
to bring this idealism before our youn-
ger generation, which will goad our
students. What do we find even today?
Students would like to go to an am-
phitheatre, to go to a place where film
stars are there, where playgrounds are
there, but they would not like to go to
a place where the national leaders are
there.

SHR] ARJUN ARORA: Because
the national leaders are no more their
heroes.

SHRI KRISHAN KANT: Madam, I
would like to refer to what Lord Ro-
bbins has said, which applies equally
to our country: “The political leaders
are not a particularly distinguished
lot, In recent years they have been
utterly second rate” That is one
thing which has really come up, for
which all of us are really responsible.
But what happens? Some of the Mini-
sters in the States, either FEducation
Minisers or other Ministers, have nott
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even gone up to the university campus.
How can they inspire the students
with their ideals? (Interruption.) I
say this is one of the most important
things,

SHRI P, C. MITRA (Bihar): There
was less disturbance of students in
Punjab.

SHRI KRISHAN KANT: 1 think
Mr. Mitra perhaps wants an uneduca-
ted man to be a Minister, I do not
know what you want, what you are
driving at. The main question here
is that a proper academic atmosphere
needs to be created, What is required
is that we should have a Vice-Chan-
cellor who really inspires the students.
But the difficulty is that the Vice-
Chancellors have to face elections.
There are elections to the Syndicate, o
the Senate. The whole process of elec-
tion has so vitiated the atmosphere that
first class people do not like to come
forward . What we find after indepen-
dence is that Vice-Chancellors are ap-
pointed on political considerations or
other considerations. Many of the
D. P. Is. become Vice-Chancellors.
They are merely administrators, They
do not inspire the students. Herein
the malady lies. The whole process of
election in the universities must be
stopped. That is one basic thing which
needs to be done.

Secondly, there is the problem of
discontent among the students. There
is a gap between the generation which
rules this country and the rising gene-
ration. There are two reasons for
that. One is they feel that their rulers
are quite distinct from them. Secondly,
the industrial and technological revo-
lution now taking place in this country
has created this gap, The older gene-
ration which was born and bred in the
age of classics, as you may say, cannot
understand, visualise and feel the inner
urges, the inner responses of the new
generation that is coming up. Science

and technology have brought new
material changes. Along with that
they have brought new changes in
values, new social values and new

values based on secience and technolo-
gy. Those old values have gone.
These young students of today are not



1767 Reports of University Grants

[Shri M. M. Dharia.]

prepared to keep their faith on the
older values, Those values were bas-
ed on spiritual faith and other things.
The present generation belonging to
this age of science and technology is
not prepared to have those values. So,
this gap which has come up in the two
generations needs to be bridged, How
is that to be bridged? I think in this
connection we have to go back to what
Lord Robbins has said. We must admit
that we have failed in our leadership,
The only thing is we must make these
institutions such places in which excel-
lence has got precedence over mere
majority. In democracy what do we
find? Mediocrity is coming up.

The President of a union must be a
person who gets excellent results in
the university examinations, If that
person is made the president of the
union, it means excellence will have
precedence, that it will become the
ideal of the students. It has happen-
ed in Oxford and Cambridge, proba-
bly in some of the wuniversities in
Patna and some other places, In the
same way the union should consist of
best men in Political Science, Chemi-
stry, Physics, Biology, Zoology, and
so on, so that the union becomes a
group of people who are found to he
excellent in the university, and then
they will become the ideals of the
university students. The best sports-
men should be there.

THE DEPUTY, CHAIRMAN: Now
you wind up, You have taken 20
minutes.

SHRI KRISHAN KANT: If this in-
novation comes, I think this itself will
create a new atmosphere, It is not
that a person who will spend money
" will win the election in the union. It
is not that a person who can create
more noise will win the election, but
it is a person wh is excellent in edu-
cation. We must have respect for ex-
cellence which we used to have, This
is one suggestion which I would like
the hon. Minister to consider and get
implemented ai the earliest
time in all the universities, Secondly,
such unions will be very careful about
the type of teachers that are selected.
They will be vigilant. They want to

possible’
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create excellence in the university.
They want to be vigilant about the
teachers selected. I have got to make
one suggestion, The teachers who do
good work, who publish papers, should
be given special prizes, special incre-
ments, special inducement so that they
can do that work well. That is how
good type of teachers will come.

The other suggestion I would like
to give is there should be an inter-
change of professors from one univer-
sity to another, The interchange has
stopped and barriers are created. It is
necessary that teachers of one univer-
sity should go to ancther university.

THE DEPUTY CHAIRMAN: Please
wind up.

SHRI KRISHAN KANT: The last
suggestion I will make is regarding in-
volvement of students in the prepara-
tion of syllabus and in the management
of universities. They should feel that
they are participants, that they are
one with the university., It 1is they
who have to face the problems. It is
time that we in India take a lesson
and have a proper participation of
students in the functioning of the
universities, in the functioning of
education, because it is they themsel-

ves who have to build up their own
future and a new social order,
SHRI M. M. DHARIA (Mahara-

shira): Madam Deputy Chairman, it
is with a sense of responsibility and
heavy heart that I am participating
in this debate today. It is true that
this country has an Education Mini-
ster who is himself an educationist-
who is well versed with the problem
more than we the ordinary Members
in this House. Even then, having re-
gard to the reports of the University
Grants Cammission and having regard
to the situation that exists in our
country today, I feel that we have been
lacking and we are the cause of the
present unrest that we find particular-
ly among the youth and among the
students of this country., It is true
that the students of the world, the
younger generation in the world, are
on revolt. It is equally true that in
this country today we also find that
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in various university campuses, in
various colleges all over the country
the students are mobilising and for
minor reasons there are disturbances
which are of a very serious character.
Madam, why does it all happen? Is it
not a fact that the time has come in
this country when all of us, without
any partisan leaning whatsoever,
should dispassionately consider this
problem? I feel, Madam, that the
younger generatian and particularly
the students today feel that their fu-
ture is absolutély insecure, that it
does not at all hold any guarantee
whatsoever, When they find that 10
lakhs of educated graduates are loiter-
ing in the streets for employment,
when they find that 80,000 engineers—
last year it was 40,000; but since June
onwards it is 80,000—remain unemp-
loyed in this country, when they find
that 20 lakhs of students appear for
Matriculation or S.L.C. or equivalent
examination in this country out of
whom at the most 10 lakhs of students
pass—it is not that much also; and
out of those who pass, even from this
report it is elear that at the most

2,20,000 or 2,30,000 are admitted in
colleges or technical institutions. And
one to two lakhs are 1ymng idle in

their own houses throwing away their
efficiency, all their talents,
20 lakhs, 16 lakhs of students are those

who have either passed or reached that
stage of matriculation and who are in |

the age group of 15 to 17. They are

just thrown into the valley of frustra-

tion, May I warn the hon. Education
Minister that within the flve years to
come, he will find one crore of young-
sters who are either educated up to
‘the Matric or who are matriculates
having no future, having been thrown
into the valley of frustration. How can
‘you expect any quiet or calm from
our youngesters when they have no
bright future? What else can the Gov-
ernment expect in this country except

the present violent disturbances that
are occurring here and there? It is
a most volcanic situation, If we do

not act, if we do not immediately take
proper decisions and act, I have a
fear that the whole democratic set-up
of this country will be in danger, I
have a fear that the whole society
will be held to ransom.

bt

Out of the {
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On the background of this whole
situation, when I read these Reports,
I find that even in the Reports there
is the confession of the University
Grants Commission that the standard
in this country is fast going down. It
is true that in this country we have
made a lot of provision after indepen-
dence for education, The npumber of
students in 1950 was to the tune of 2%
crores in schools and colleges; it reach-
ed nearly flve crores in 1960. And
today there are more than seven crores
of students in schools and colleges and
other institutions, This number is
larger than the population of France
or England, So, I do not mean that the
problem is not serious, I do not mean
that the ways are also simple. It is
not my suggestion. But at the same
time, how can we forget the serious-
ness of the situation? And in that con-
text, if we look at this Report, we find
that in 1966-67, the number of students
in colleges and universities was
19,49,012, It increased by 2,20,239 in
relation to the previous years. If we
refer to the staff, what is the situation?
In the year 1964-65, the number of the
staff was 63,483. In 1966-67 it was
78,351, If we refer to the staff-student
ratio, what do we find? It is most dis-
concerting. In the year 1960-61 the
ratio was 1 to 15.3—for one member
of the staff the student ratio was 15.3.
In 1961-62, it was 1 to 155. And in
1966-67, it is 1 to 18. So in 1960-61
the staff to student ratio was 1 to 15.3;
it has gone up to 1 to 18 in 1966-67. It
is absolutely against the recommenda-
tions made by the Education Commis-
sion of which the hon, Minister him-
self was a member.

Similarly, if we refer fo hostel ac-
commodation, the percentage of stu-
dents in hostels was 19 in the year
1964-65  Today, this percentage has
gone down. It is 17.6 in 1966-67. Had
the recent Report been in our hands,
we would have seen a further deterio-
ration in this country.

Is it not a fact that ithe Education
Minister recommended to the Govern-
ment that 6 per cent of our national
income should be invested for educa-
tional purposes? What happened to
that? Our natjonal income is to the

R L Y I W
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tune of Rs, 20,000 crores. Even ac-
cording to their modest estimates when
the Education Minister requires 1,200
crores of rupees, from these Reports
we find that they are not getting even
Rs, 600 crores. If we are not prepared
to take into consideration the fate of
our education, what is going to hap-
pen?

In this context, may I refer to some
of the suggestions made by the Kothari
Commission? While speaking about our
national objectives—paragraph 1.20—
they say—

“In our opinion, therefore, no re-
- form is more important or more ur-
gent than to transform education, to
endeavour to relate it to life, needs
and aspirations of the people and
thereby make it a powerful instru-
ment of social, economic and cultural
transformation necessary for the rea-
lization of our national goals. This
can be done if education.

—is related to productivity;”

May I know from the hon, Minister
to what extent it is related fo produc-
tivity?

Then they say—
“This can be done if education

—strengthens social and nation-
al integration; consolidates demo-
cracy as a form of government and
helps the country to adopt it as a
way of life;

—hastens the process of moder-
nization; and

—strives to build character by
cultivating social, moral and spiri-
tual values.

All these aspects are inter-related
and in the complex process of social
change, we cannot achieve even one
without striving for all.”

These were the national objectives
that were then suggested and recom-
mended by the Education Commission.
It was under the Chairmanship of Dr.
Kothari and Dr. Sen was also a mem-
ber of this Commission which has
produced a valuable Report,
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Then, speaking about the objectives
of universities, what do they say? We
are concerned with the University
Grants Commission. They say-—and I
am referring to paragraph 1102 on
pages 274 and 275—

“In broad terms, the functions of
the universities in the modern world
may be said to be:

—to seek and cultivate new
knowledge, to engage vigorously
and fearlessly in the pursuit of
truth, and to interpret old know-
ledge and beliefs in the light of
new needs and discoveries;

—to provide the right kind of
leadership in all walks of life, to
identify gifted youth and help them
develop their potential to the full
by cultivating physical fitness,
developing the powers of the mind
and cultivating right interests, at-
titudes and moral and intellectual
values;

~to provide society with compe-
tent men and women trained in
agriculture, arts, medicine, science
and technology and various other
professions, who will also be culti-
vated individuals, imbued with a
sense of social purpose;

—to strive to promote equality
and social justice and to reduce

social and cultural differences
through diffusion of education;
and

—to foster in the teachers and
students, and through them in so-
ciety generally, the attitudes and
values needed for developing the

‘good life’ in individuals and so-
ciety.”
So, in the context of these recom-

mendations, when I look at these Re-
ports, I find that they are frustrating,
very discouraging. And in the present
phase it is not possible for us to meet
the great challenge of the youngsters
and the students. And from that
point of view, may I know from the
hon, Minister what he and his Gov-
ernment intend to do in this respect?

{' I am sorry, the pcor Plan has been
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given a holiday. I do not know how
long it will be on holiday. “Approach
to the Fourth Five Year Plan” was
just laid on the Table of the House.
And it is really very shocking that
under ‘Social Services'—at some page,
page 25—only one or one and a half
pages are devoted to education. It
does not make any reference whatso-
ever to these valuable suggestions made
by the Kothari Commission. What is
this? 1If the Government is going to
say that there are no resources in this
country, I would like to say today
that the resources are there but that
the Government is not prepared to
take firm action, What about the black
money of Rs. 3,000 crores? Is it not
possible for us to mobilise that money?
Out of the import and export business
you can get Rs. 200 or Rs. 250 crores,
So far as gold is concerned, if these
students and youngsters are motivated
to the extent that they are convinced
that if hidden gold is brought in the
use of the country and the society,
even allowing a woman to have ten
tolas with her., I have no doubt that
gold worth Rs. seven thousand crores
or more could be found by the Gov-
ernment and the whole foreign loans
could be immediately given away by
the country, This is the potential of
this country. Is the Government pre-
pared to take that decision? The Gov-
ernment is not prepared to take

any decision. On the contrary,
what do you see in the sug-
gestions made by our own Minis-
ters regarding the investment of

foreign capital here? I can understand
that we may require foreign capital
for modern technology. Is it not a sign
of slavery? Every one of them goes
round with a begging bowl, Why
should we create that atmosphere in
the country? We are not prepared to
mobilise resources.

4

Madam, through you, I would like
to warn this Government that it is not
political parties who are ultimately
going to deliver the goods. The Uni-
versity Grants Commission has rightly
said that these political parties should
desist from mobilising students for
their political ends. And if we want

the political parties to desist, at the
same time it is the duty of the Govern-
ment to see that students are not made
the victims of hese political parties.
There is a feeling in the minds of the
students, which has got to be removed,
that their future, after all, is not at all
secure, that their career will not be se-
cure unless they revolt. If that is the
attitude of the Government, it is no
use blaming the political parties, it is
no use blaming the students, For that
the Government should blame itself
particularly at a time when we have
an educationist as our Education Mini-~
ster which never happened in the past.

Madam, I have gone through all
these reports and I have come to the
conclusion that during the last twenty
years since independence we have fail-
ed in having a national policy on edu-
cation, If we at all want to have bet-
ter standards of education, if we want
to mobilise this trend of the young-
sters for attaining our social objectives
in the country, for creating better cir-
cumstances and opportunities in the
country, I feel a national policy on
education is the urgent need and the
guidelines are given here in the Edu-
cation Commission’s report. There is
no need for appointing fresh commit-
tees in this country. We have encugh
good and valuable reports. The ques-
tion is whether the Government 1s
seriously thinking of implementing the
recommendations about the Fourth
Plan needs, Madam, I make the de-
mand: let the hon. Education Minister
insist in the Cabinet that the Fourth
Plan should have as one of its recom-
mendations that 6 per cent, of our
national income should be spent edu-
cation in this country.

Madam, look at the several aspects
of our education today. What are
these examinations today? These re~
ports are there before you. The stu~-
dents are just being massacred, They
appear for their examinations annual-
ly. It is these annual examinations
which decide their fate, Why? Why
should every-day reports and weekly
reports not be taken into considera-
tion? Russia, France and other coun-
tries have proved that that is the pro-
per way of educating students. Why
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should students be the sufferers? They
are the victims for our sins. Are you
not prepared to rectify our own sins?
That is my question to the Government
today.

Madam, what was our performance
at the MexicoOlympics? Why do you
not try to find out the potential in the
country? If a proper programme is
formulated by the Education Ministry
and if some funds are made available,
I have no doubt in my mind that with-
in the next four to five years this
country can go to the Olympics and
face it with confldence and bag at
least ten gold medals, France has
shown that. You know how France
suffered a setback at the Olympics
and secured only one gold medal but
this time they have secured ten gold
medals, If it is possible for those
countries to find this potential, why
should it not be possible for us to find
similar potential here? But we are not
prepared to do that. Those who are
good at sports, those who are fine in
physique they are not at all consider-
ed. Therefore, the whole approach
shall have to be changed.

Madam, I feel that basic issues shall |

have to be solved with radical action.
Are you prepared for such a radical
action?

Madam, we always speak of revolu-
tion. We say every day that demo-
cratic socialism is a success in this
country, But if democratic socialism
is to be a success it cannot be success-
ful with futile slogans. This vast gulf
between the performances and the
speeches shall have to be bridged. But
how are we going to do it? That is the
problem, and from that point of view
may I urge upon the hon. Education
‘Minister, if you do that this House
will be with you, You raise this point
in the Cabinet and we will be with you.
1 will go a step further and say this.
When the hon. ®ducation Minister
camne here as the Education Minister
he said that he is here to serve the
country and the moment he finds that
it is not possible for him to serve the
country he will be out of the Cabinet.
I feel the time has
should go to that length. The whole

come when he !
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l House will see to it that his cause is

i supported, Madam, I make this sug-

‘ gestion because I am really pained at
the plight of our youngsters, and I

| feel that this voice must be raised in
this House. This is the prover forum
and it is in this context that having
regard to all these reports, however
discouraging and frustrating the past
policies, he should come out with a
new national policy on education fol-
lowed by performance, I hope he will
do it.
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o T8 frar @1 St uw ¥ for gaay
g FT, e F AT T, a9 F o
M FX, AT F1 7g @F v, el A=Y
g ade FT AT S foer F qed §
AR uetfag w A vy faor £y sew

gfggriemr =37 97 g gu o aT
a<E oA 3N 2 AT A, AR ARk }|_ T ¥
T 92 IT AT 1 IGFT TGATT TFA
2 ar g fr gu%T ga few aw § 7
TR T SR T § A wgAmT i af
AT E A1 GEAT g F A AT
a2 queAt, A7 IAF AR AAA AL . . .
THE DEPUTY CHAIRMAN: You
can continue at 2 o’clock. The House
stands adjourned till 2 p.m.
The House then adjourned
=i ™ ¢ for lunch at one of the clock,

The House reassembled after lunch
at two of the clock, THE DeruTY
CHairMaN in the Chair,

THE DEPUTY CHAIRMAN:
Mahavir.

o wif W : wwAwE, § faaew
FT @r ar & faoew & feafy aror gAR
M F G G §, U FEAT g &
JEBT  TFITFT T AT R g FET
o1 g & i ag foaf faemew € ok
g9 g A a1 ¥, 9w fawr { ww
faowler #1 7 Fad e Afew IAF
SAET AT AT W & AT ARV AT
TEeT R wawT wmia @ g e
T EFA 2 acgasma { aRr
a1, &t gt fewar 3 i gosfroto
Fr fei¥e i 9% oS Fad 48 a9
g v fraq s gw, ot gefiatafzat
% A g, frow awquew  Serw R
I | W IFTTAT AT HIGT E, WEREAT
T AE AR R e dvu s
FY 8, gifvme semm ey & av dife
EE HISTE F & A% &1 AR H1eqH
FX @ § A wiwfew &1 w9 gAIY
gfratadis FT W & 1 #b gosfodo
F1 #7098 § fr whafedls &t a@
A, I FAAEES FT FIK F GEATAAT

Dr.

FT II FET A E | qF YBAT E ;| ux yErad aAdT o7, gt 9% 99 FAT

o oAg fow AT dew agvw w F |

TF gAA! 7 (9 qF, ©F F  FArafad
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[er0 wrf merdi]
AR T F qEaw a9 AR R
Iqy Te Ew frafmmisrdmdfe T
ymfa s §, ASmg T § ?
gyt faenfei § sMReT &, 99 oA
d wSw s ) oW ogmAand
i & A AT 79 A At F fAw o
todlo  FT F1E IawEfaes T § ;
afz SawaTfica §, @ F srAaT =g F
I I w1 frwy % fAw AT 99
o q@ ¥ Ifmrd @ F fau i s
afers d sitfaer 71 fag 50 3 fag
FoSftodl Y MR & Far frar o W &)
wgt aF q= fears d@r § AT A
g #1 foar F A § avd Afy 3o
T 1 & FF orror oft gw 9w #y
gar TG O W & ) wmww v o
TG G AT wrar E @ § |

gAR qF FEar s afen fEd
ToT ¥ RS FaT W F | qA G
qrFT @A FT FIWT A& fq@ wwr |
afFr & oF W a7 wpw fF S
e ¥ faw 900 wTre T faam
T 9T R ANy FowT § foew # fAw
1100 O *qa7 fear ar awr & 0 ooy
#1100 TR WA ¥ I A BN
gu W fafee 3 swarg fear & gt oW
w a1z g—0% foerr & fAw 1300 FA%
T DT T AT qTRT AT H ) TG
7% 1300 FIIT T A7 W 92 FTA
ag % TgT % & fw  faer " S @y
g fE W 00 FUm T A
fex &  amow ag=mr qgar 1 afer W
900 FU° TT &1 Uiy T=FT F 700
FAT WA AT AT aFIWT J1AAy
# foer & fw <@ sl | afg ag A
g g arfow @ & AT sardy W95
W g N9 aquE ¥ JEd dwar §
sas e & fav  fowr & suT @x

Y arer i efrm‘raﬁa:rrqﬁar?rm(
T AT 7 agT F7 g 0 5@ Uhw

F GO AT FHIOA FH T4 &Y
FAT FT W& | GUR AT FHTAT
¥ AR FEw A A SefEeT w1 §
fory fo wmafcdy & sma 1 & AW
F1H § faloe, TRt ST e
@ | Rfael i & faw @w ¥
T g @ g & W geE AR
I ot #1 e far s 1 @R
ff SEwET  wERY 1 A I AT
T &1 g & Aifa e ATt w
uraE  hfAer i & faaw, gD
fawai #1 wigFEL w1 SefEa w9
faegars @& T @ wver fwer oF WA
Wreffea, e F19 & 1 AT
FH & ¢ fody wwR ¥ wfaw &=
F A AT GG G F fegars
T AN AqeaTagaTg v o
gark fmar =, Fr gATwr fawataran
ATARI, TH IR N ugHa & fv fmem &
FOT @= v i SaiEw A8 g
siefres &1 afs gar g @ fee ww
foeqr a7 SYaT FI W@ AR foend
AAY F BT A I AT | W FW A
IS TG, FITEHE @8 T, Sy TaT
WS FATH, 99 99 F1 ATS-HY FA
art afg T faanfaat & sy el

Lyr  foee agumear & T & S AT

ZE SRR F IR I AR IAIA F1AT AV
faefr & @ sl | WAy @
UF T ¥ AT AR AL E & TR
FGT WX f5T 3@ FIE F1 AF AL
qRT |

fay &1 SrTeF EWART F q@T
faga gfesrm &, oar @ gfewr
formr =7 3% A sgaar F1 Fwar § A
i g afz s gw fodt s H
SATET @ AL FT T4 &, At g7 T AT T
WIT EY §, ATHT TEET  ATEATEH FA
TAAAT AT ATIH AE AT | F qwASAT
g5 a= a7 S@rasw 19 7 O I &
AFA & T AT ATH QU HAT AT
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aaer § qET A e Ao Y ag Aw
faator & &9 & &7 /% | 9EF W
AT ACCH, TAAT G A TAAT AT
e ¥ 3E¥ e 3w & wfrw
ISAGT  qATH FT FTA FT GF | TG
g ag fraag 3 wr i fs =@ 9
e et fear ST @r g 1 g ofcomm
WA WEMHF Nawerg agsn ¥
ST G AT TG § | g & Ty
TS ofeaed &9 ¥, ATy ¥, S0 SR
AEHE AT F T FE I FHAA
FWE | IP faeafaarers & ug femars
WY g il e aw ¥
g9 ¥ SAIET M 9941 &, ST §F § T
T AR F el 3 § 9T A 6w
far srar & 1 g T w7 AT § 6
W gedifen §, o Teeifea g, A
farafoaren § s@a a3 1 afes gard
T qeifaare ®1 fawfaaem @
oifer ard & wifaRe @
it & wdi aweat g e @ awi v anfa
I & fY Few g1 R agr aT warf
2 Rag i gEd, @ A
TaH feaars a8 I )

gn Y T St ST 8
AT IAFTST AWETT & TS WA TFTH
auEd g | s Fay  favafasmaa &5
wiEgfed Fifaw § <@ w1 A
gt famfarr § mfe enfie &9
FT ag 71T § AT 5w e A agh 97
gif g, SEd AR # § gwaAar §
fF gwwt TEqEEHT AR ger e |
[Interruptions] T a|T g ar s faga
T Ay § ¥ A fr foe awt &yt
F ¥ favafaares & S @ mfe earfaa
geft 1 mE ol TemTE S & A
frer 7l 21 ¥ oW @9 &, AT
ot &, ST oy wAT §, AT IR EF
fogers ¥qT &, A FT FW E | TG
qv Y § qO FEFE F qOF B A

foqry 7 1 afg gA 99 A & IAT
qg fAeRTd STAwR qg e F4T
ft ag sem feadr AT # qu R,
Tg YT AT TFAT G |

{rﬁ s a1l #HIT ﬁ"‘ﬁ 4l [[nterruptions]
freeft % areEw oY et F7 A &, 9
S e AT ATA §, Ay Al FH-
m%,w%fm%raﬁzﬁmmﬁﬁﬁ%
F 1 e Erft—areft At 10 FTIT
fassl SwTER A @ gY g—afe 9=
aot ¥ faedft #7  STA@EAT FT F@HL
ST ST A W ¥ AW 10 ST FAST
Qe O3 | T Fesl # e § @,
gaay fafesw ¥ fa o agran ¥ foQ
40 T T A Frawrwar gen S
Fostrodte 3 F foq FA A ¥ 1 AH
et ¥ g T @ @ 3 g T
FeA ag & fr e 6 TS W WA
i srawww € G oY oS a1
®E 37 31 &% TFR F waT @@ IF
3T 98 &F THR X HTAT FT T T
ApT AT X S dmT R AN T T
w y FE ww &R fewt B, FEH
st q B forer Wy 48 §, war WA
5 & o AT Sz faaeaT g, W
3T EY ATE F A e #7 et SF
T8 @ and Ay W ¥ e AW A R
Hw | gg & €= @ qwar |

i uw sk fraew &1 gfeafedt
grew FAved i gffated R W
g @9 X gg W g R o Ferd T
Yy R 1 E 3w F s sty fHar
sy, ST foer § gar fFar sm,
Yavge wred @ S ot e | farer
#r ggfy #1 gura a7 | AfET 78 79
2 & fm oY @ =fed, i g Arfed
78 a7 3 ¥ fd  afg awT qaT Al
1 fre w18 W frerr #1 g et F
siET A7 o AE § &= AL qHAT |
feeeft g AR Y A W Y EAR
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[gto wrg war?] .
X Fow & faam ok #1% sqaedar @
o, %rmﬁ:‘aﬁma%mam
T AT gt A=Y wEy @ ariw ¥ aw
gC, 47 ¥ w9 gu, I It F1 gET FT
Tt wx  fafeeww awm &1 %14 g @7 8,
afeer oY e @t s ar fo et
FT gartfamsrmrrr o & fom @+l
=ifgd A et =T AISET FT ST €T
TR s i Edf g v oag @=t
F F T AT TR AT |V
FW T U TG & WifE ag qA-
Srefres vagifesy 39 F1 faard T g |

7A uw s A w7 g gen
firtr dererr At gfaatadt atew FHww
F grr ifga f5 o oafz gw few
aadifs & waqa afre @A A& §
arzmad fag ar ARG x|
AT AT ATAIS 9129 FE & | F FEAl
Frgar At fa gawr Sufeafa § 5 77 a8
Aty gar & fr faeelt & sax S Frere
g o9 & vadifa & st ¥ facg | /v
ToAa &Y 1A H @ wX F19 far
wr & 1 faen w7 wEEy @i ) g )
83 SH ¥ yeaT & 5 marg wrew
feeeft uwefafrezom &1 "ioq #1 daey
ferar war ar av AEt | afe G oA
q1 3T A 9g R 77 GET B AT TF
Fraffrag w1 @@ fear @ 7 foew
& F e A & avg, foe d=re
F afgd F FEITAX AN F 1 FiT A
o g foa & w1 99 duaeq FTaw B
faeett uefufredam & garsr agt fear mr ?
WE IF W qET g, a9«
gfager § SR AT FL ATATT qEF T
W& a Jue fear fv me genan oy
@I § HifF g ) SAEs w1 I0Ed g
d ag ga fawrs § 1 wafar 4@
geM & for g o agEn 1 ww A
AT 7 7 fFdl q@ & ag dEd
T 7 et ara FY SATAR T FT A

Wad | #1E I FTO AV gW qUAY A
Fefr a9 TG AR ag 9 g & arge-
IEAT ST F1 TFGEAA I F §F A
T 4, foem @A I AT TEETE
| H g H A wr o gfrafed ¥
sfasrfel # ¥ o 7 #77 ar f5 ofz
I A1 uAgewA fear mr ar qg S
3, g7 e W WY Faw 9 I AL
STAE F Frew 5 worifa § W |7 a1
FZ ¥ @91 §, SR ST W STt
g F1 qform & f&F Sw & uwevm
frerr 1 zefifem Roraey Fro A1 faeedY
JUTET F gI8 F &1 o7 1 I A
@ﬁ%wsﬁagm%wfﬁﬁwﬁ
w2t gTar

afegw WARE mr;ﬁfaaﬁam-?r
FTEL § S ST Y F G AT B Tt
faaT famrs /€ w1 gfaafad #@ic
feeelt &t foear Y o & o T
i § oy A AR @@ A #
frdgT w&w  fem Wi wERw ¥ fw
WITEE AT ATHTE |ATRT F1 VST 67 I1ee
Fifed o wwaned fF 3 few avm &
Ay & garat #7 e wIAET {
T/ W fF wem sefad @@ o2
FATAY Y, At 9T A7 2feuw FY FAS
g1 W ger agan g fr foer =6 ot &
fr  fem daew & sfawrfat &1 @
faeett § &1 ary aafa feard adh faar
o =t a3 & =0 § Fgi @r «ar |
FEL F AN AT ST A ATAT AT | 5
F N Tadifas amorg s gatrg w8
FATACATE | A § FTART AT E |

a3 fadem & f&F & 7o Sfto dio &y
fRdte gar sy Sl 96 F 9w & gvarg
gH 99 A1 3@ /4, IF 9T §H WG &
ST, FO ATCTAT &1 SITAAY AT SATATHAT
F ST A fow a1 <dreqed #gd § 98
AT /I AT g & At | afiw § g
e g 5 frew v, oad & frew
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aHA H, 9 @A A CEHEA &, 549
& far 9 o fooelt ¥ ofww gETER /4T
gt ar v SN faamdt w8 ®w & O®
WU A I AT A ST TR F wra
7Y faer @, arfgar A8 faw @rar @
# q o o el & oF fadew
ot fF sa Tw T AT fET T s e
S g AT AR 99 9F FAT @ied aTey
feafq Soowr Fr &1 =g feufg sw =
3 difwd, WfwT 98 q9 N & 1R o
G gma far f5 e feesht & e
T FTHET TG SAGAUT £, F (@
et §, o & 3 g AW F A
TUH 9FT & ST BT AT ¥g w79 Gid
g duar w f fee w5 Al
10 g0 #1 foverr a7 srrawaaatd #AT &
e @ g wifga, F% Frw & AR
T HATAT &1, Gl S9 §a¥ H IS AGl
AT AR FIE ST AT giav AR
arq &1 et fgear fee da 9FT € AR
frc ong 3@ i fR =y wrfemr sewm
A s, FW RATE 9T 6 gR
gW i feeelr & sfae fRT Wi 7wt &
st Sfaq s F FEw & F fatet 1
7E far @ & &k 9w @ arfaer w8
faar g1 & crﬁ:m:rug@m%aﬁ"
ST & gW Jostrodo FY FAY T QA § g
afafafedi &1 @e% g %@a § T
Frrer  earfed 2 Yay & AR @ AW
FqEE Sufedd gy @a & At foa
Fr feafs, o A7 owerd S 3@ A
foafas ax e #1 gror gt AT
H o, S, S AW A«
Ffg-wm S BT EAT E AR W F
FITOT St TeTS WAT gE E S FT AL
FYE gA T Fo o o Fwar faardt
Fre oA faem wA@E | AT gE A
Crmrar AR AT R g wed S faw
TR TF HESAT g% fF UF FTAS B B
" AEFT AT AT, I TF S F AW
AT, TF a9 FU e § A (AT

HIT 7g T JAIF & ¥7  [&QqU% 97 &
Tg a9 F1 TgE § FFAT AG A1 G, afew
ag W F Ffg AT ¥ AT F, AT arfg-
vr“i?«rarg IE AT TG H FHAT AT WY
3 fofooe agt & zasa‘re-ﬁt ETa ¥
& FWAE, gwr% farer far & srfaardy
AT Fosfrodio F y4@ W AT & F
arar §, faaw & 7 T@I E Aeqm
gt e dargfe waa § 3 W
frpomr agag 8 eI S gt ¥
AU IW AT AT KT WIS H wer
I IR FITTY FT YT F99 TR IyfeqT
Fean | W fmm ¥ feew &
Fosfiodt & afawrdr, furer W= sl
foegy 7 st gowT S s feafy w9y
gar fa s sfag wew &, wardy
FIAZ IR ISH | 7@ § ¥ orlia w0
FAT FL A ST 19 forewr F fgm & fag
g I &1 foear &Y o &9 AT dv ¥
gl g9ag |

THE DEPUTY CHAIRMAN: May
I request the Members that they must
keep their limit to fifteen minutes?
Otherwise, we shall not be able to call

all the names that I have here with
me,

St dte gAo Wew  (fagm) : fed
Facad  wdeat, ot gAtatadr e
FHIee F1 &1 RO gwhﬂﬁ%mtr%rg,
g 1 e gy Trfem =g gw Ay
F AT AT T TG AN 1 = ol
T §B FET T UG H FEAT g4I §
atwr aw § foeaw w7 S feufa &, G
art &1 foveay frerdy & s Sy & e
3T & R S AW faer 39 #T daerw
FQ &, S° &1 feufy oy s i § f
g F ey faww w faar s N
e & | aE UF qar favg & faw wv
ey fow st IM Y A T &l are
[ U, o9 Y I O H, ww
AT IS TET AN 8 AR ] AR
T @ A AR T8 & g w91
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[t o 7o Hew)

¥ Fure o fawrg guT @ ag fawa
I TR A T mar g faw & & %«
gdvaifed T € & @ § SR ad
FI0  F 19 g9 G FT IaF
13 H1 ATEAT & FF TF w9 qwTS Ay AT
& e d gaar gy @ T &1 98 amT
S g o §f T @A, w
qu 7 a9 feegEat HoaT a1 W|r @
FT A FACF AL AT A, T HIC0
fegeam § g g AR g H F3
at ¥ W A e & @ €
29 fd T ard ardl o AT faa HA A
WEW § 9 fen #1 gw @ W § o
FEAT AR & Al | :
T AF @ AW FT JITAE, TH AW H
g vl ¥ St sy wrw e g ag
SaAT & | HETUF Efqe e | e
Hwgrmar g i 5w AW § dwmatew arh
ufgrar @l Srft | AT 39 AT Ay
TeW B @ IM W FW FW AT
St qifeat § SH AT Y T A A faear
gy =rfga fr s & d@fam & qanfas
Wt ofgwar, o dwEfow agh amr
ifed 741 37 miedt ¥ afd @@ FW-
afesw @M & Fwrfwe gy § a1 99 HY
AT F FAfAw g & 1| T a1F qT Y
fo=me fr wfgd

aft TeATTIT St w1 AR fAmp
T whE # gw A A o g R
TSACAT ST S 39 X W@ & a8 W
FfRadst®E |miws Fogateaw
Fd TR RE WA T & R owx
WE AR WA A Sfsiow wifewr 2
1T IAHRT ST TR § SR A TR B
g #TRE 1 v awrew ghrafad §
IS T § W HF g wi g
qgl T ATRITRIT T SET FogqAw
TSFET I E 5 e awr ¥ aw
wafd aga @ua Y & Ak o agi &

farer & s & 37 srfarReat ¢ o
STH B 0T T} ai e qow ¥
T IR 1 A FT & o aE
afrafasy § T TE A TS Ay 2
S Tead F 81Y % are Fr weT PraT
TR T g e g
WY, FWRAMWAY WM E W s A
dfra Y 4w Sw AT R qaTfas 99
TEHET A g A Y AT ey
AR N AL | agy i o
{ﬁmmmmﬁ&ﬂiwa@
g A o 3w mwr @ gAY T av f
TE Afrafadt ¥ s o o g9 &
e & . . .

Sto e T T mﬁa”r%

T FTE )

At dte gRo HEw : Iy ] TF &
T g AT & | ATouoTHe 1T
I A, T A A g o oAy f )
T 99 T 987 IR Ao THouHo F1
SR & a1 97 &9 &7 aifew 2 qw qF
AT AR AW 5 At ¢ wifw o @
T T T & A d ) :

oM fdww amt (mer ww) : smeo
THo Tqo o § S ey orer 2 |
TF qAIfE e g R gmdy o
qear § 0

At dlo URo wew :  zwhwd g
forar foew 1w @ s (@
AR E 1wy A § R Al oy
AR 4 38 A 1 Arady o e o
T A 4, e [ e
9 & are, fegeata w1 dfnm gy ¥
g, [Glama A @ qwr g g wwr
At & FW T 1 e aATC
afrafadt & sz 99 avg & TETAREIT
wﬁww%ﬁmimmﬁm@wm
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F dfqaw & qarfaw w@Er =g @
7 gwwar § 6 78 @ A Rt o)
s g fwer W § Am Sy gosfrodto
& SUFT T A< AT IHT A&7 X CHT
QIRRET TR wr 9ifgd e §
g 9T AT QIRIETRAFAT FT TTGET
4g @ &1 g% |

@O A W A FEAT A@dl § A8
TEEHE A S a0aT Fee 7 g
g 9% gwrg § & a8 quaan & oy
e AT g § a0 | W™ |
IS FTAA & A< FgT TUarft et
qUent 3 § SHF gATU IEH AT
I J AT AX E,  UAATHATA ® F
q=T A AT g, Nwad & qfd A
FTATE FAT &, qLH A FG &, ATTora
R ¥ foE A9 § &R T ardy qral /@
XGH AT AT YL AGT § | FoSfTodHo
Faraa & ard o7 @Wr E AT qEY AT YL,
ag | A8 FT TEdT, SATET ST ALY AT
WE A a1 Josiowlo #T arFFyar
augm | wied § Fgm g waw
g=at foemr ®Y oo F 7@ eer
JTATIA FTAW & AL FTIR AT ATIRA |
9 g%y § A1 SR #T QW v,
qIg ASHI BT A9 &1, ITg ITF o
&T A &I, I AT HT GHA @ F 39
AT F1 A T FT KT 7 ST &Y
gwar & 39 suTy 9% firAy WAy # ey
AT =g |

# Y o FIRA A FO FaT AT
g1 oW @ aw A oy feafa § o feafa
ifm mataw Qe 1 @«
F FEAT H IO AL GEAIT ,  ATHRA
q e F dEH F AR F FAL IGHT AR
qeaT § AR AN A & S F wq ¥ 7€
AT AT gSqT} | zAfad ¥ ag Agar g
e el 9T SRT #Y aFAE F gL AW
fad, foasi 7 oocls 1 R F@ F
fad ST a9 TIAT A, TE TR ITHT

I WY TEET IS fF A aS ¥ A
A S IT H § Y AW F AT § I
AT FT QT q2ET FAT A10EA | AR
AT g e aR iw d faaw @
A § 19 F AT AW 39 91
AR & Ja ox faa gFn =1fgd s
ewar feaf & Aaifaw aw & a9 feqan
AT E1aT Ifgd ot w9 ¥ #n fvaar
Fgama gar arfed T foa o fafraa
@H qu g S Arfgd | oer A g §
IFT TAeT Ag T g R o't g
q% TUL 9 9FdT § F8T AW 98 A147 §
W §B AW #1 A 9 v &
afer  swdr i BT S9ar F1 S
qear & o= vt 2w & fag saar
qAFS AL § TWT § AEHE FTE |
afed T s ot I B T AT
aifgd «= 3@ T e AT fas forear
A FT FTH TG ¢ FoF qEEl AIAHE B
Frq gt ag s anai T & 1

f a8 F fefi #|@ & IR § @
TAF HAAT TAT 7 Iq WY {oFAe
fpar o1 ST S ARG FOAT FEW
g a1 gaq W e fmar ar A7 e
agy faafaar a9 TR & 99 @ g |
Afpr & wwaat § B @ @ samar aw-
grefefes w1 @Y Tramw 7Y & aFar
¥ wEA SO & 9w o9 gw an
ged 4 a1 9ga Afew F¥ odEr g 9
AT IuF I® TR dqx gfFafadt A
o Ty A7 ST &Y &Y AW F FAE gAY
FE G AT A9 aw w1 foi F9 @
T ST I @A gATEAR wATR )
dfes & AE T CFAIHANA T T
& fprgadare g dwg) w1 AfAatady
T A FT THAHAAGT QAT 9e@r @ AT
fyafrafedt 71 afrafadt  owartra
29T 93T & KX BT 39S 917 doUo T
TFIIASAA QAT gZAT & 1 TEHT AT
ug G & 5 a7 g gfEfedt ar



1791 Reports of University Grants [ RAJYA SABHA ] Commission for 1965-66 and 1966-67 1792

[5ft dto Ao wew]
A & AAIAAE @ § AT AT H
fradt aers gy =ifga ST weTs &
T8 i) & SfYe uamifHamA &7 S19T
for agd wgrs foa g7 @a AgH IRRA
AT E o fre At g ¥ A A
o afrmafedl g d aE
TwEr I

ara foma fasr seng & S99 Og
st A a2 fF S ATH 96 @
& ¥ Ol § 99 A%0 T @A § |
ST FEe N 9E Gt NGET anTE
Wy Fanfa F qag | ar fwr @A
52§ S 99 AgF g9 € ITHI gAnfa-
Aqd § '@ wT @Y § ST S IAF
Fafte 9% S & IIFT THA(HAAL |
¥ @gr &7 AR T E SR Z@ agg A
¥ ford a1 Af@e Fam & FifwE
F oard &1 ag Y uw Amrd o
Froei § A T g T e aT W #
forear 5 &1 e @i=AT F1gArE

agfa‘?b q\oiﬂ"\loxﬁ'o F % Ui
A AT TWH aga § Al A7 R
ea1d aE fBar qar g 1 99 U ST
g AR &1 FIYU A § | T FT S(Fal
Ft @ @ay agsowarg | fw
21ZH Fg FTO® 94 @ AT IW 94 TG
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SHRI KESAVAN (THAZHAVA)
(Kerala): Madam, the Government
that has remained in power for the
last 20 years has failed to establish a
national policy in education. Before
independence the English people
wanteq clerks, teachers and police-
men to help them in their Administra-
tion. For that purpose they introduc-
ed a particular system of education and
established schools and colleges, But
even after independence we are conti-
nuing that system of education. We
are producing thousands of graduates
in this country every year for whom
we are not in g position to provide em-
ployment. That is the position now.
Everybody knows that Kerala is a
small State but there are nearly 150
colleges there. Any student in Kerala
can go to a college from his own house.
In Kerala there are nearly 10,000
schools of which about 5,000 are high
schools, We are producing nearly a
lakh of SSLC certificate holders every
year and nearly 40,000 graduates and
engineers. The vacancies that may
arise in the State is nearly 8000. How
can these SSLC certificate holders and
degree holders be provided in these
8000 vacancies? A good portion of
these vacancies is of peons and police
constables for which a high qualifica-
tion than SSLC is not required. So
nearly a lakh of educated and qualifi-
ed people become unemployed and the
educated unemployment is growing
every year. We must therefore evolve
a policy by which we can assess the
number of graduates and engineers
that may be required every year and
on that basis limit the number of col-
leges and also limit the number of ad-
missions. I would therefore appeal to
the Minister that education must be
brought under the ‘Concurrent List,
One of the ex-Chief Ministers of my
State, who s a  Congressman,
who also happens to he the Manager
of some 13 colleges and certain high
schools, said that if education is taken
over by the Centre, the administration
of the State will only be that of a Pan-
chayat, There is reason for that. In
Kerala, even before independence.
when Travancore-Cochin was under
the Rajas, Christian missionaries came
and established educational institu-
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tions—high schools and colleges—and
they were conducting them on a chari-
table basis. Of course there are some
among them who do it even now on
that basis, but after independence
many schools and colleges are estab-
lished and conducted by the Managers
not on a charitable basis but for tak-

ing bribes. We have to pay for ad-
mission in a school some bribe, The
Minister must take note of this. I say

it with authority, as one who is in the
know of these facts personally. For
admission in a college, however big
the Manager may be, he will receive
a bribe but I do not think he takes
this amount as donation to the insti-
tution, No receipt is given. This
amount does not go into the accounts
of the institution. The various com-
munal organisations are condurting
several of these colleges, For admis-~
sion they take bribe. For the Pre-
university course they have fixed Rs.
500, for B.A, Rs. 750, for B Sc. (Chemi-
stry. Zoology and other subjects) up to
Rs. 2000, for M.Sc. (Chemistry) Rs,
5,000 and so also for other subjects.
For appointment as a lecturer in a
college till last year it was Rs, 5000
and now it has been raised to Rs. 7500
If you calculate all these amounts, it
may be possible for ane to establish
a factory. This has become a very
profitable industry in Kerala, It is
not done for the betterment of the
country at large, Of course there are
some ‘Christian institutions conducted
by some priests who do not take bri-
bes but they may admit more Chris-
tian students but they do not take
bribes but in the other institutions they
take bribes. According to the recom-
mendations of the UGC, the lecturers,
professors and other staff get enhanced
pay. For that 80 per cent. of the en-
hanced pay is given by the Centre and
20 per cent by the State Government
but I ask whether the Central Govern-

ment which pay the amount en-
sure whether a portion of this
goes for the ©benefit of the col-
leges. Do they go through the

accounts of these colleges? If they do
and if the accounts are audited, they
will find that these colleges are run
at a great profit. I say this authori-
tatively, I know it personally, that the

5—52R.S./68

institutions run honestly by certain
Christians, who publish balance-sheets,
make profits but the accounts of the
institutions run by the Managers who
take bribes will show only losses.
They keep two accounts, one for show-
ing to the authorities and another for
their own benefit, So first of all you
find out what is the amount of fee
they collect—for games, laboratories,
etc. If all these facts are taken into
consideration you will find that fabu-
lous sums are received by them. In the
Government colleges the fee is far
less than the fee the Managers take
from the students. They are running
these Institutions only for taking more
and more bribes. These are run by
organisations owned by certain com-
munities but the executives of those
organisations have nothing to do with
the bribes, The bribes are taken by
the Managers and they are not wused
for the Dbenefit of the institutions,
When they appoint lecturers they take
bribes. Every year they will give
notice to some of the lecturers. One
Manager managing 13 colleges, at the
beginning of this year, issued termina-
tion notice to 37 lecturers who were
on probation in the colleges alleging
that they are inefficient. These 37
lecturers became inefficient all of a
sudden. Some of them have been
there for 3 years, Why have they been
given notice? Till last year the fee for
taking them into appoirtment was Rs,
5000 and this year it has been raised
to Rs. 7500. So with the intention of
getting more if they wanted to continue
this has been done. This sort of edu-
cational institutions are not doing any
good to the State or to the people.
During election time, in 1965, one
Manager who was the Chief Minister
of Kerala, stood as a candidate in one
constituency, And he also stood as a
candidate in 1967 for election to
Parliament, to the Lok Sabha, And
during these two elections I have been
to the constituencies and seen a num-
ber of students, lecturers and profes~
sors going from house to house to can-
vass votes for that manager. In fact,
that has not helped him; the people
were not enamoured of these students
and these lecturers and professors,
who began to enter every hous. very
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now and then even during untimely
hours. Voters became disgusted with
all this and voted against him, and so
he was defeated. So these colleges are
being run for the political purposes of
these managers also; that is a fact, and
so what I have to say is that, when
we give them money, when the Gov-
ernment give large amounts of money
to pay the enhanced salaries to the
teachers and professors, Government
must send their own auditors to audit
the accounts. If there is any loss, there
should be no objection to make good
the loss, and if there is no loss, no
amount should be given, And then,
if any manager conducting a private
college takes bribes, it has to be na-
tionalised, taken over by the Govern-
ment and conducted by the Govern-
ment, Now, a University Bill is be-
ing discussed in the Kerala Assembly.
The managers are against it, because
there are certain provisions in it to
take over an institution in case the
manager takes a bribe from a person
seeking a teaching job and gives notice
to an existing lecturer without giving
any specific reason just to get rid of
him and to give the job to another.
Also, it they are not in a position to
satisfactorily conduct an institution,
there is a provision to take over that
institution. So the managers have
threatened the Xerala Glovernment
and said that in case they pass this
Bill, they would close all these institu-

tions.

THE DEPUTY CHAIRMAN: Your
time is up.
SHRI KESAVAN (THAZHAVA):

The Congress also is supporting these
managers there; it is a fact, So my
submission is this. There must be a
national policy in education. We must
set a plan indicating how many gra-
duates we want every year, how many
doctors and how many engineers and
how many teachers we want every
year, and we must not establish—
more institutions than are enough to
meet our requirements every year,
and if possible—I think it is possible—
nationalise all the educational institu-
tions. We must infuse socialist ideas
in the younger students and we must
implement the socialist ideas we have

set before ourselves and before the
country. But we have failed, Every-
where we find unrest among the stu-
dents and it 1s because they see no
future for them, I find hundreds of
Kerala students who are degree-holders
wandering here in the streets of Delhi;
it is not possible for them to get jobs.

THE DEPUTY CHAIRMAN:
time is up.

Your

SHRI KESAVAN (THAZHAVA): So
my submission 1s that you must adopt
a national policy and, if possible, bring
this education under the Union List—
1 have no objection. If possible,
nationalise all the schools,

SHRI S. K, VAISHAMPAYEN
(Maharashtra): Madam Deputy Chair-
man, we must thank the hon. Educa-
tion Minister for giving this House and
Members the opportunity to discuss a
subject like higher education. Of
course such a discussion, as was point-
ed out yesterday, should be a regular
discussivn every year whenever the re-
ports are presented.

Higher education, Madam, is a sub-
ject of development which affects our
nation very much, because it brings
out 3 new generation with new ideas
and makes them the future citizens of
this country., Therefore I am in entire
agreement with the hon, friend there
that the Government should not treat
education as an unproductive subject
and make cuts even in the minimum
budgets that have been presented by
the Education Minister.

Madam, if you look into the reports
of the University Grants Commission.
you will find that higher education
has made tremendous progress. It has
expanded and expanded well in seve-
ral directions, and in this particular
task the University Grants Commis-
sion has certainly tried to give as much
attention as it can. Of course., with
expansion there is no doubt that there
is bound to be a little deterioration so
far as the standards are concerned; it
is most natural. But that does not
mean that there should not be any
more expansion, At the same time we
must try to see that the standards ef



1797  Reports of Universit; Grants
education are also maintained, Today
there is no doubt that the standards
are going down, even in the colleges
and even in some universities, but the
contstant effort of the Unversity
Grants Commission must be to see
that the standard are maintained. So
I do not agree with one of the Mem-
bers here who had said that the Uni-
versity Grants Commission has not
done anything so far as the standard
of higher education is concerned; I am
not in agreement with that view. I
feel that the University Grants Com-
mission has made sufficient efforts. It
had tried to go into different questions
of development of colleges, develop-
ment of universities, and tried to help
the colleges and universities through
grants also. But the reasons are d.fler-
ent according to me,

If we try to analyse the Tables given
throughout these reports that the hon,
Minister has presented, we will find
that the rate of growth has been enor-
mous so far as higher education is con-
cerned. I have tried to take out cer-
tain figures. I may be wrong in cer-
tain respects; I might not be as per
fect as I should have been, but I just
glanced through the different state-
ments and I find that the rate of
growth of higher education has been
enormous, particularly during the last
two years. If you try to go into cer-
tain details, you will find that there
have been two or three universities
which have come up during one year,
over the last decade, During the last
two years six universities have been
coming up every year six universities.
And still there is demand for univer-
sities from different States. Then if
you try and find the rate at which
colleges have come into being over the
last decade, the number of colleges
which have come up in this country
has been about 140 colleges a year,
but during the last two years the num-
ber has been 177 colleges a year.

Similarly, if you look into the en-
.rolment of students 1n the different
institutions, both in the colleges and
in the university departments, you will
find that the rate over the last decade
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of enrolment of students in these insti
tutions has been less han one lakt
per year, whereas during the last twe
years the rate has been 2.2 lakhs pe:
year. So these figures amply show
that the growth rate has been increas
ing, that the tempo is increasing, thal
the speed with which higher educa-
tion has been growing has been in-
creasing, and therefore it is most na-
tural that the University Grants Com-
mission is faced with a tremendous
and stupendous task, to which it musi
devote all its attenion. At the same
time, if ycu look to another feature
of his education, you will find that dur-
ing this decade the enrolment in the
arts faculty has gone down, whereas
in the science faculties of the univer-
sities and colleges the enrclment has
gone up, I will quote certain figures
Madam, 1In 1961 the enrolment of
students in the arts faculties has beer
44.3 per cent of the total enrolment
whereas in the science faculties other

than professional the enrolment has
been 40.2 per cent,, whereas in 1967
the arts faculty the enrolments has

been 409 per cent. and in the facul‘y
of science other than professional i
has been 45.5 per cent. So my poini
in making out these figures is that the
enrolment in the science faculties i:
increasing whereas in he arts faculties
it is going down, and to which alsc

the University Grants Commission
must pay its attention,
Besides this there are two other

features; if you go through the reports
you will ind two other features, due
to which it is very difficulty for the
University Grants Commission to
tackle the question of standards. And
the one feature is that 71 per cent of
the colleges which are ther: in this
country, out of zucut 2800 collieges,
are under private management and of
these colleges 44.8 per cent of them
have an enrolment below 300. These
are the two very important points due
to which the standard of higher edu-
cation is going down according to me
because whatever may be the good or
bad features of private management
sill because of the lack of resources—
collection from donations is becoming
less nowadays and people are not com-
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ing forward with the same contribu-
tions which they used to make scme
ten or fifteen years before—it is be-
coming difficult for te private manage-
ments to cope with the developing ex-
penditure of higher education. And as
I said as many as about 45 per cent
of the private management colleges
have enrolment below 300. They are
substandard colleges which have al-
ways to struggle for their existence,

Then a number of these colleges and
nstitutions are coming up in rural and
semi-urban areas and I think this has
got its own effect, I think the propor-
tion is about 50 to 60 per cent, Fifty
to sixty per cent of colleges and uni-
versities are coming up in the rural
and semi-urban areas. It is as a re-
sult of all these factors, namely, en-
ormous growth in the expansion, the
high rate of growth that is here so far
as enrolment is concerned, higher en-
rolment in science faculties rather than
in arts faculties, large number of col-
leges being under private nmjanagement,
about 45 per cent of these colleges hav-
ing an enrolment of less than 300 stu-
dents, that higher education is affect-
ed and I think the U.G.C, must take
note of these trends that are there in
the growth and development of higher
education and see what it can do so
far as these different trends are con-
cerned,

Madam, going over to another point
1 would like to submit here that so
far as the spread of higher education
is concerned it is now even between
north and south. About 40 to 42 uni-
versities are in the north whereas
about 30 or so are in the south. There-
fore it is becoming difficult for the
University Grants Commission to ma-
nage all of them from its headquarters
in Delhi., So my suggestion in this
respect is that the U.G.C, must have
one more headquarters somewhere in
the south, say, i1n Bombay or Hydera-
bad because it is necessary that we
should keep a close watch on the deve-
lopments in these higher educational
institutions and unless an expert body

like the U.G.C. watches them from
close quarters it is difficult for the
U.G.C. to form its own ideas about

the progress that is being made or the

defects that have set in in the different
institutions and either to help or not
to help particular institutions, So my
suggesion in this regard is that there
should be one more seat of the U.G.C.
somewhere in the south.

As regards the expansion that is
taking place and the different irends
that are there I submit that the
U.G.C. must prepare a master plan
for the development of higher educa-
tion in the country during the next ten
or fifteen years, Without that the
U.G.C. should not proceed further in
its work because if that is not done
there may be a cluster of institutions
coming up in a particular area, more
universities in one State rather than
in the other, and it will be something
like an wunplanned development. A
stage has come to plan it and if one
has to plan in the U.G.C. must consi-
der very seriously to have a master
plan for higher education for the
country as a whole for the next few
years wherein it can try to forecast
the development.

Coming to another suggestion T
would like to submit for the consider-
ation of the University Grants Com-
mission as well as the Education
Minister that the U.G.C. at present
has certain prioriteis in giving grants,
for buildings, for libraries, like that,
It has a certain order of priorities ac-
cording to which grants are given. In
a similar way they must have some
priorities for institutions which are in
the ruyral or semi-urban areas because
they are the institutions which now
need help from a body like the U.G.C.
If that is not done then our education
will be rather weak so far as these
rural and semi-urban areas are con-
cerned. Therefore my submission to
the Minister of Education is that at
least 70 per cent of the grants which
will be relased by the TUniversity
Grants Commission should be ear-
marked for the rural or semi-urban
institutions, whether they are colleges
or whether they are universities,

I come next to the question of ad-
ministration of universities. No doubt
the universities today are autonomous

{ and this autonomy should be maintain-
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ed in the interests of academic free-
dom that every university should have
and in the interests of standards that
every university should develop but
at the same time what has happened
as a result of this autonomy so far as
these universities are concerned, so
far as their administration is concern-
ed, it has become a static thing It
has become a little bit stagnant and
there is no inflow of new ideas and
there is no possibility of getting other
talents into the administration as such.
Some kind of a politics within the uni-
versities is growing because of this
static nature of their administration.
Therefore my proposal would be that
the TUniversity Grants Commission
should start taking more interest in
the administration of these universi-
ties, I do not know whether such a
power is there under the present Act
or not but it is the duty of the Uni-
versity Grants Commission, and I think
it is the responsibility of the Univer-

sity  Grants Commission, to see
that the affairs in the different
universities are conducted pro-

perly. With the many reports that we
get about the disconent there, with the
type of allegationg that are being
made, with the kind of favouritism
that is being shown in different univer-
sities, it is something really very un-
fortunate that in the sphere of higher
education there should be so much of

favouritism, so much of narrow-
mindedness. All  this 1is, accord-
ing to me, because of the static
nature of the administration that is

there which has enabled the develop-
ment of some kind of favouritism.
same Kkind of regionalism, some kind of
narrowmindedness. So I want that the
University Grants Commission that is
my submission—should leok more in-
to the administration of the wuniver-
sities in order to avoig all these evils
and to see that the administration is
carried on properly. Give them direc-
tion, give them pguidelines which they
should be made to follow. I know my
own university in which administration
has opposed certain demands made by
the authorities from the academic point
of view because they do not want the
interests of the academic people to go
far ahead than their own, It is against

this background that the U.G.C. must
give some guidelines so far as the admi-
nistration is concerned.

THE DEPUTY CHAIRMAN:
must now wind up.

SHRI S, K. VAISHAMPAYEN: I
have only a few more observations to
make, Now coming to the academic
atmosphere in the universities I am
sorry to say that the academic atmos-
phere in the universities is deteriorat-
ing and I am glad that the
University Grants Commission
in its Report has made a refer-
ence to it under the title of dis-
cipline and it has also tried to analyse
why today there is so much of indisci-
pline among the students. I entirely
agree with the view of the Education
Commission that there are a variety of
causes. Not only because of the atmos-
phere outside but also because of the
party politics that is there, there is a
sort of non-academic atmosphere that is
growing inside the colleges and the uni-
versities. The teachers are not taking
that interest that they should; they are
not imparting knowledge as they should
ang it appears that the students are
getting disinterested. They are not
taking that interest which we used to
take during our college days when we
were in the universities,

You

3. .M.

SHRI A, D. MANI (Madhya Pra-
desh): That is what we thought whzan
we were studying in our colleges,

SHRI S. K. VAISHAMPAYEN::
Anyway, even though the responsibi-
lities for student indiscipline may be .
multilateral, as has been said by the
Education Commission, still to the ex-
tent that teachers in colleges and uni-
versities are concerned and heads of
those institutions are concerned, they
must do their duty, academic duty. If
they do their academic duty, try to °
teach the students well, try to incul-
cate in them a sort of thirst for know-
ledge, hen, I think much of the student
indiscipline will disappear. In the
case of bulk of students it will go.
They will not have a sense of frustra-
tion, which they are having today, I
wish that the University Grants Com-



1803  Reports of University Grants [ RAJYA SABHA | Gommission for 1965-66 and 1966-67 1804

[Shri S. K. Vaishampayen.]

mission at least devotes itself to the
task of seeing that the academic atmos-
phere grows, teachers become more
devoted and they are more keen on
studies rather than on other things.
With these words, I congratulate the
University Grants Commission for the
work that it has done.

SHRI LOKANATH MISRA (Orissa):
Madam Deputy Chairman, I associate
myself with the feelings of the hon.
Members which were expressed yes-
terday. The Report of the University
Grants Commission should be discuss-
ed annually in this House or else it
loses all its significance, I do npot
agree with those who say that Rajya
Sabha loses its dignity by not having
an occasion to discuss the UGC Re-
port, Rajya Sabha 1is a sovereign
body and it does not lose its dignity
by anything. Even if we lose our hon.
Education Minister, [ do not think
Rajya Sabha would lose its dignity—
what to speak of the UGC Report. So,
it is the duty of the University Grants
Commission and the hon. Education
Minister to place it on the Table of
the House at the proper time and to
sponsor a debate at the proper time,
s0 that hon. Members in the House
can deliberate on the matter and give
their opinions, which would be of great
use to the hon. Education Minister. If
he values the opinions expressed by
the different parties and their leaders
on the floor of the House, then it is his
duty, his responsibility to bring for-
ward the motion in time and get the
opinions of the different parties. If
he does not, if he fails in his duty . . .

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): Agreed.

SHRI LOKANATH MISRA: .
then the entire responsibility is his.
Rajya Sabha does not lose anything,
even an iota of prestige or dignity.

THE DEPUTY CHAIRMAN: He is
prepared to accept it, He has said that.

SHRI LOKANATH MISRA:
is no other go.

There
He has to accept it.

Now. while coming to the UGC
Report itself, I would like to indicate
to the hon. Education Minister, who
is supposed to be a great leader of
education . | .

SHRI M. PURKAYASTHA (Assam):
Why supposed? He is.

SHRI LOKANATH MISRA: I sup-
pose him to be. I do not express your
opinion, I express my opinion. I sup-
pose him to be. I do not take him to
be. Since there are interruptions, I
have to deal with them. The party to
which he has the honour to belong
was clamouring during the British
Raj, during the pre-independence days,
that the universities were only pro-
ducing clerks. The pattern of educa-
tion, in their opinion, was awful in
this country and it was very unsuit-
able, Having got independence, I
would ask the hon. Education Minister,
who has, of course, inherited a lot of
legacy prior to him, what he has done.
He has inherited the legacy and he
has willingly done so. Therefore, I
ask him what he has done to change
the pattern of education, which was
s0 much criticised by his party during
the pre-independence days, in the post-
independence days.

SHRI S, S. MARISWAMY (Madras):
He is not responsible for the past.

SHRI LOKANATH MISRA: That
is a different thing, Having taken on
himself the responsibility, now he has
to reply to my question. Once he gets
into the position of Education Minister,
he takes responsibility for the past
also. Therefore, I hope he would ex-
plain to this House in what way he
has changed the pattern of education,
so that it is becoming purposeful. The
vacuum has been created because by
now the students who have got into
universities are all post-independence
students, Many of them were born
after independence. Therefore, unless
there is some purposeful vocational
education in the country, they feel
very much frustrated. Now, what is
this Education Grants Commission
meant for? Is it only a branch
of a bank which distributes money? Is
it meant for that or has it a greater
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responsibility, a more comprehensive
responsibility for the country for carv-
ing out a particular pattern of educa-
tion which will change the mode of
education, which will produce people
who will be better citizens, who will
fit into the society, who will change
the society accordingly? Therefore, I
would ask the hon. Education Minister
whether he would give greater respon-
sibilities to the UGC. Instead of mak-
ing it a money-distributing body, it
shoulg set a new pattern, it should
find out new ways, it should collect
suggestions from the country or even
from the entire world, on the different
patterns of education given in different
countries, which would give some pur-
poseful direction to the student society
as a whole. The students are frustrat-
ed, Everybody shouts about it from
housetops. Ultimately what does it
mean if the Prime Minister speaks in
the same way as Members of the Oppo-
sition that there is student unrest? Who
is responsible for it? Somebody has to
take the responsibility. Everyone can-
not absolve himself of the responsibility
for student unrest. Who is ultimately
responsible for it? Has the hon. Edu-
cation Minister tried to find out why
the student unrest in India is thriving
so well? I am sorry. ..

SHRI PATIL. PUTTAPPA (Mysore):
It is there even in affluent countries.

SHRI LOKANATH MISRA: Yes, in
affluent countries, but the reasons are
very different from the reasons here.
The common factor in the affluent coun-
tries and in India is the student unrest.
We have our own reasons for it and
they have their own reasons for it, I
hope you come from Mysore and you
do not speak of affluent countries, I am
talking of India. The gentleman from
Mysore, if he feels that he belongs to
the affluent society, he can go to Ame-
rica and stay there. I have no quarrel
with him. He can go . ;

SHRI N. PATRA (Orissa): Going to
America is the prerogative of a few.

SHRI ILOKANATH MISRA: Going to
America is the prerogative of Congress-
men because I find that it is only Con-
gressmen who are chosen to go and stay

in New York for the United Nations
conference, I do not know how they
qualify, but I find it is only those people

who are favoured children of this Gov-
ernment are sent . . .

AN HON, MEMBER: What about
you?

SHRI LOKANATH MISRA : I re-
presented Parliament. I had the dignity
to say that I represented Parliament. I

did not get any patronage from the
Government.

Now, coming back to our country and
our affairs, I would like to know from
the hon, Education Minister whether he
has in the meantime, after he took over
this responsibility, discussed this matter
with the members of the UGC, as to
why there has been so much of student
unrest. If I refer to his report, then I
am undone, because there is nothing in
the report which can be discuss-
ed. About student unrest they say
that they set up a sub-committee some-
where. They set up a sub-committee of .
which the hon. Education Minister was

also a member and what steps have
they suggested? The following steps
may be taken urgently: appointment

of deans of student welfare in univer-
sities and colleges, and so on. It is
within the same pattern that they want
to improve things, They have never
ultimately tried to find out what is
basically wrong with this pattern, And
whatever vocational training is being
given is also in the wrong method. I

have always said that even if our
students are wrong, it is a lopsided
thing-everywhere. Nobody puts his
brain into anything seriously . . .

SHRI A. D. MANI: If he has one
left already.

SHRI LOKANATH MISRA: , ..
even after twenty-one years. Madam,

the point is at one time we all of us
started shouting from the Prime
Minister downwards everybody start-
ed shouting, we want engineers, we
want technical personnel, That went
on as if it was an echo from the top
to the bottom. Now they say we have
more engineers than we can employ.
Who is responsible for this? Why do
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you put in more students into that
particular training if you could calcu-

late in advance that after a
certain number of years they
would be more than the posi-

tions we have? If you cannot calcu-
late it, what sort of plan are you tak-
ing up? What does it mean and why do
you have these research scholars, these
statisticians and so many other things,
the names of which I cannot remem-
ber? Having all these things, if you
cannot visualise fen years or five years
after—which I can; I had been shout-
ing from the beginning that there
would be lopsided development in one
of the sectors; if I could individually
find out, what is your huge machinery
that you call the Government 1s doing
if it cannot find out and visualise
things in advance?

Unfortunately enough, this frustra-
tion of the students is utilised by cer-
tain parties, In one of the recom-
mendations that is contained here I
find that {he Sub-Committee wanted
that the political parties should desist
from utilising the students for their
own purposes. I do not want to talk
about the pre-independence days, The
‘Congress takes the entire blame for
utilising the students and making them
politically-minded. During the pre-inde-
pendence days 1t is the Congress which
is entirely responsible for encouraging
and enthusing the students into politi-
cal activities. That apart, I do not
take that up as the main issue, I have
my own issues, but in the post-inde-
pendence days very unfortunately
there are some political parfies that
take advantage of the student unrest
and frustration. My esteemed collea-
gue, Mr, Bhupesh Gupta, takes great
pride in saying that even eight stu-
dents’ unions had already made a de-
claration that they would show black
flags to Mr. McNamara, Mr Rajnarain,
the other esteemeg colleague of mine,
takes great pride in saying that, “I
will get into the Banaras Hindu Uni-
versity with my student mass”. This
is how things used to happen and I
used to differ from them very much.

SHRI BHUPESH GUPTA: Why?
SHRI LOKANATH MISRA: Because

fbe sent to you.

I do not want students to get into
active politics and place you in higher
positions at some disadvantage to
themselves, You use them as your
ladder to get into Parliament they get
shot.

SHRI BHUPESH GUPTA: Is it be-
cause the hon. Member feels that
students do not have much liking for
the Swatantra Party that he has taken
a dislike for the students’ political
activity? Does it not follow the rule
that the grapes are sour?

SHRI S. S. MARISWAMY: Just an
example of what happened at Nager-
coil, The day before yesterday 101
students came and met me. They offer-
ed their services for our candidate. I
said: we do not want students’ help;
we want them to go to the colleges
and study.

SHRI BHUPESH GUPTA: Help for
what?

SHRI S. S, MARISWAMY: For elec-
tion purposes.

SHRI LOKANATH MISRA: It was
against Mr. Kamaraj.
SHRI BHUPESH GUPTA: In order

to be a candidate for Nagercoil one
has to be 30 years of age,

SHRI LOKANATH MISRA: The
point is , . .

THE DEPUTY CHAIRMAN: You
carry on.

SHRI LOKANATH MISRA: Let

him understand it.

THE DEPUTY CHAIRMAN: He has
understood it,

SHRI LOKANATH MISRA: The
point is that students volunteered to
support the Swatantra Party’s repre-
sentative. Mr. Mariswamy advised
them to go back to study and not to
waste their time in political activity,

|
|
} SHRI BHUPESH GUPTA: May I
’ have the name?

It will
running

| SHRI LOKANATH MISRA:
My time is
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out. I have a lot of things to say, I
did not get perturbed when I saw my
esteemed colleagues, Mr. Bhupesh
Gupta and Mr. Rajnarain, indulge 1n
such activities, because I know they
fish in troubled waters always and try
to get the maximum out of it. I did
not differ with them very much be-
cause I knew what they were basical-
ly, but I was really shocked when I
saw that the ruling party in the Centre
is trying to create difficulties elsewhere
through these students, through appeal
to the students, I know the students
are wise enough not to be persuaded
by people who are discredited in the
Congress. For instance, Madam, in
my State, \lr. Biju Patnaik, who is
spending Rs. 1 lakh for a demonstra-
tion outside the Assembly Hall on the
opening day of the Assembly on the
2nd of December, has issued now an
appeal to the students. He wants to
encourage student indiscipline because
on its own the Congress cannot thrive,
Therefore, they want 1to utilise the
frustration among the students for
their own purposes and to make the
demonstration a success.

SHRI N. PATRA: I should like to
tell him that the misdeeds of Swatan-
tra Government lead ta unrest.

SHRI LOKANATH MISRA: You
will have your say. Kindly submit
your name and have your say. There-
fore, I decry on the floor of the House
such an action from Mr, Biju Patnaik.
He is a discredited man himself. He
should not try now to take advantage
of any other frustration anywhere in
the society and push them into a vieo-
lent demonstration. (Interruption). You
will have your say. Do not become
impatient for Mr, Biju Patnaik.

SHRI N, PATRA: I must also pro-
test; for your misdeeds are responsible,
Why do you accuse others unnecessa-
rily.

SHRI LOKANATH MISRA: That
is not the way to protest. Have your
own time and have your say for fifteen
inutes.

THE DEPUTY CHAIRMAN: Your

fifteen minutes are over,
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SHRI LOKANATH MISRA: Two
minutes more, I wanted to point out
that if you had cared to look into the
Appendices, Utkal university is one of
the universities in Orissa, and to my
utter surprise it is one of the univer-
sities that has got the least amount
under all the headings. I do not know
what the reasons are. Under the head-
ing “Grants for Science Departments”
in 1966-67 TUtkal University has got
Rs. 19,000 for equipment and Rs. 5000
for laboratory buildings and Rs, 13,500
for library bceoks. For staff and main-
tenance, nothing absolutely. For cen-
tres of advanced study, absolutely noth-
ing. But the highest amount that has
been drawn by any other university
is Rs. 5,25 lakhs, Under the heading
Humanities and Social Sciences, Utkal
university has only one entry here,
under library books, that is Rs. 53,000.
Nothing else. Other universities have
got much more,

SHRI M, PURKAYASTHA:
know the amount . . .

SHRI LLOKANATH MISRA: 1 do
not know when you became the Depu-
ty Education Minister, You are tou far
away from the Education Minister yet,
You have to rise up in the ladder.

You

SHRI M. PURKAYASTHA : You
should speak with reference to the
context.

SHRI LOKANATH MISRA: For
hostel and staff quarters, Utkal uni-

versity got a very meagre amount, I
would like the hon, Education Mini-
ster to kindly explain why this dis-
parity is there.

I would like also to take this oc-
casion of suggesting to him that there
are two more universities in Orissa
already, which were approved by the
University Grants ‘Commission, which .
have been recognised already. They
are Sambalpur university and Berham-
pur university. I would like the hon,
Education Minister—because he has
not got the latest report in his hands
from the University Grants Commis-
sion—that he will take the trouble of
finding out how much has been grant-
ed for the Sambalpur university and
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Berhampur university which are new,
Thank you.

SHRI M., P. BHARGAVA (Uttar
Pradesh): Madam Deputy Chairman,
first of all, I want to bring to the
notice of the House the provision
about the Annual Reports because
there seems to be some misunderstand-
ing. The provision is—

“The Commission shall prepare
' once every year, in such form and
in such time as may be prescribed,
an Annual Report giving a true and
full account of its activities during
the previous year, and copies there-
of shall be forwarded to the Central
Government, and the Government
shall cause the same to be laid be-
fore both Houses of Parliament)”

Now, we have to understand clear-
ly what are the functions of the UGC,
the Minister and the Parliament vis-a-
vis the the consideration of these Re-
ports. The function of the University
Grants Commission is to prepare the
Report and send it to the Ministry of
Education so that the Ministry of Edu-
cation may place it on the Table of
the two Houses. And when the Minister
has placed the Report of the University
Grants Commission on the Table of
the two Houses, his function as far as
the discussion is concerned is over.
Then comes the function of the House
Members, the Government and the
Business Advisory ‘Committee and all
that, to find time for the discussion of
these Reports. In the present case, the
Report of 1965-66 was placed on the
Table of the Rajya Sabha on 3lst
March, 1967 and that of 1966-67 was
placed on the Table of the Rajya Sabha
on the 1st May, 1968, Therefore, if we
could not consider the Report of 1965-
66 for over two years, the blame can-
not be put on the shoulders of the hon,
Education Minister, Similarly, if we
have not been able to consider the
Report of 1966-67 since 1st May, 1968,
again, the blame cannot be placed on
his shoulders.

SHRI BHUPESH GUPTA:
should be blamed?
SHRI M. P. BHARGAVA: Now, my

Who
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grouse is a little different and my
grouse is that the year ends on the 31st
March of every year and the Reports
have value if they are prepared and
presented to the Houses of Parliament
expeditiously. Therefore, what I
would like is that the University
Grants Commission sends the Report
to the Ministry by the end of, say, 31st
October each year and then it should
be possible for the Ministry to place
the Report in the winter session of
Parliament each year, and if the Re-
port is placed in the winter session of
Parliament, it should be possible for
Parliament to consider it in the winter
session of Parliament so that before the
year is out, we have done justice to
the Report and if any suggestions have
to be given to the University Grants
Commission, they are given in time,
And that will facilitate the working
both of Parliament and the University
Grants Commission. That is far as the
placing of the Reports is concerned.

PANDIT S. S. N, TANKHA (Uttar
Pradesh): May I correct the hon.
Member ? He has stated that the work
of the Education Minister is only to
place the Report on the Table. But
from the practice which  this
House has observedq for many years,
it is also the duty of the Edu-
cation Minister to ask for its con-
sideration, which must be done
in order to enable this House to dis-
cuss it, It is true that the Members
themselves have the right to ask for a
Report to be considered, But apart
from that, it is also the duty of the
Education Minister which perhaps he
did not do, or it is possible that he
might have asked for it, and the time
was not allotted.

SHRI M. P. BHARGAVA: Mr.
Tankha is absolutely right. But here
again if we see through the motions
received, we will find that both for
the Report for 1965-66 and for the Re-
port for 1966-67 the motion was duly
given by the Education Minister—for
both the Reports—and therefore if we
have not discussed them, let us face
the facts, and say that the Rajya Sabha
has not been able to find time for
their discussion, And that was what
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I hinted at yesterday that the Rajya
Sabha has to seriously consider about
the procedure of its own work, It is
to decide once for all what time it
wants to give to the various subjects,
whether Calling Attention Notices are
to be discussed for 1% hours to 2 hours
every day, whether all kinds of other
matters are to be discussed at length
or whether the House wants to be
businesslike and apply its mind to
what it is expected to do, that is, con-
sider the various Reports and do jus-
tice to the legislative business. That
is a different question which has to be
tackled some time or the other,

Not only the University Grants Com-
mission’s Reports, we have not dis-
cussed; the situation, as far as the
Union Public Service Commission Re-
ports are concerned is still worse. We
have not discussed them for years to-
gether—15th Report, 16th Report, 17th
Report, 18th Report. And I am sorry
to say that none has been discussed,
And if a serious lapse has happened
in the UPSC's working in 1964 or 1965,
what will Parliament do when it dis-
cusses the Report in 1968? All these
irregularities become fait accompli,
Therefore, it is of the utmost impor-
tance, whether it is the Report of the
Commissioner for Scheduled Castes

and Scheduled Tribes or it is the
UPSC Report or whether it is the
UGC’s Report, that they are dis-

cussed, that the Annual Reports of the
public undertakings are discussed, as
early as possible after they are laid
on the Table of the two Houses.

Now, coming to the functions of the
UGC, I would like to know from the
hon. Minister whether the UGC is just
a money-distributing ‘machine or it has
to perform the function of maintaining
standards in university education, That
is the basic question which has to be
tackled, May I know from the hon.
Minister whether he has got the sta-
tistics as to how many universities
since 1947 have been constituted, have
come up, without prior consultation
with the UGC? If these facts are look-
ed into, it would be found that quite
a large number of universities have
come up without even a mention of
their coming to the UGC. And after
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the universities have been formed, it
becomes the duty of the University
Grants Commission to find the resour-
ces for these universities in the shape
of maintenance grants and develop-
ment grants as far as the Central uni-
versities are concerned and develop-
ment grants as far as the other uni-
versities are concerned. Now, is it a
position consistent with the working
of the University Grants Commission
as was envisaged when the University
Grants Commission was formed? I
would again like to ask the hon. Minis-
ter whether the provisions in the
University Grants Commission Act,
No. 12, No, 13 and No. 14, have been
enforced by the University Grants
Commission, as they should have been,
whether there have been any cases
where the University Grants Commis-
sion has acted under the powers given
to it under clause 13 of the Act? And
those powers, in my personal opinion,
are very wide powers. And if the
University Grants Commission had
used those powers in time and expedi-
tiously to check the financial expen-
diture of the various universities, I
am sure that many of the things which
are happening in the universities today
would not have happened, And in this
connection, 1 have a grouse against
the Central Government also because
the Central Government has also the
power under the University Grants
Commission Act to give it from time
to time directions as it thinks neces-
sary for maintaining the standards in
the universities. Has it been done?
Has the Education Minister been vigi-
lant enough to issue directions and
advice to the University Grants Com-
mission as was needed ? And if that
has not been done who shares
the responsibility for that? Pro-
bably it is because education in
India, after independence, has not got
that place of priority which it should
have got. Education is one of the
fundamental things which go to the
formation of the character of the
entire nation. Are we giving enough
resources to the University Grants
Commission ? What does the Report
say ? It says at page 49 :—

in-
in India

“...the proportion of national
come devoted to education
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is small in comparison with that in
educationally advanced countries of
the world. The absolute amount per
capita spent by us on education is
about one hundredth of that spent
by a highly industrialised country
like the USA. .. Japan and the
USA and the USSR are spending con-
siderably more than 6 per cent of the
GNP op education, about twice as
much as India.”

I would appeal to the Government to
see that as far as education is con-
cerned enough funds are placed at the
disposal of the Education Ministry,
and by the Education Ministry to the
U.G.C. so that the interest of educa-
tion, especially of higher education,
does not suffer.

Now I want to come to another
aspect of education. I am one of
those people who think that education
should be unified and should be admi-
nistered from one place, that is, the
Education Ministry and not from
various Ministries. What do we find
today ? Apgriculture is administered
through the Ministry of Agriculture.
Medicine is administered through the
Ministry of Health, and about the grants
given to these Ministries neither the
Education Ministry nor the U.G.C.
knows anything woout it. Therefore,
it becomes difficult for the U.G.C. to
have a sense of priorities about the
various educational needs. Therefore,
I wil] urge on the Central Government
to see that education in the various
spheres ig unified as quickly as possi-
ble without any further delay.

Madam, today it is the world of
specialisation. I am not one of those
who believe that there should be a
single-faculty University. I am one of
those who believe that University
education basically has to be multi-
faculty. But at the same time with
specialisation going on in the wvarious
branches of science and higher art, it
is absolutely necessary that specialisa-
tion is resorted to in various Univer-
sities. It is not possible within the
resources, what to talk of India, even
for the highest developed countries to
provide the latest type of equipment,

the latest type of amenities to every
University for every subject. Even
in post-graduate work I would prefer
specialisation in Universities. Some
Universities should be earmarked for
education in physics, others should be

earmarked for education in che-
mistry and so on. If we try
to give the highest education in
every University in a specialised

form, I am afraid we shall fail in our
attempt and the result will be that
the students would be passing out their
degress without ever handling any
kind of latest modern equipment ; that
is not possible because the cost of
some of the equipment is prohibitive.
And if there are eight Universities in
a State, as is the case in my own
State, do you think all the eight
Universities can give facilitits for
specialised training in every branch
of science and art? So why not
resort to specialisation in  special
Universities ?

There is another point.
Central Universities but, I am afraid,
they are all located in the North.
(Time bell rings.) 1 am taking three
minutes more. There has been a
demand for the establishment of Cen-
tral Universities in the South. 1
had occasion to talk to authorities that
contro] the wvarious States 1n the
South. They have sent some concrete
proposals for the establishment of
Central Universities to the Education
Ministry. May I know what is hap-
pening to these proposals? India is
one, and unless we show by our own
actions that we mean what we say,
that India is one, we will not create
that faith in the Central Government
as it should be. Therefore, I urge
upon the Education Ministry and the
Central Government to take steps to
establish a Centra]l University some-
where in the South, may be Bangalore,
may be Hyderabad, may be Madras
or, may be, Trivandrum, any of the
four places which can offer facilities.
It should be done,

There are

Madam, I had oceasion to visit Ban-
galore very recently and I came
across another request of theirs which
has been long pending here somewhere
in, if I may say so, the files of the



1817 Rcborts of University Grants [ 28 NOV. 1968 1 Commission for 1965-66 and 1966-67 1818

Education Ministry, that is, for the
establishment of a Hindi University at
Bangalore. They are very keen about
it. If we mean development of Hindi
and the regional languages, facilities
will have to be given. Therefore, I
will urge upon the Education Minister
to go through his files, get that file
about the establishment of a Hindi
University in Bangalore, search out
from his papers and attend to it as
expeditiously as possible.

SHRI ARJUN ARORA: He has it
under his pillow. He does not have
i to search it out anywhere.

SHRI M. P. BHARGAVA : Since my
time 1s over 1 will stop here though
I had certain other points to make.

SHRI BHUPESH GUPTA: Madam
Deputy Chairman, 1t is unfortunate
. that we did not have the chance to
discuss these reports in time we have
been asked to take up two reports in
the course of one debate which means
curtailment of +the scope of the
debate in point of view of time. In
fact, we have to discuss two within
the time allotted for one, and that is
not fair to Members of Parliament.
My friend, Mr. Mani, wants to speak.
I hope he would be allowed to speak
and 1t would not be said that because
there is no time such independent
Members as Mr. Mam would be
precluded from speaking.

THE DEPUTY CHAIRMAN:
has to speak you have to be

If he
brief.

SHRI BHUPESH GUPTA: Why?
The Minister should sit longer and
he should give time. Why should I
give my time?

THE DEPUTY CHAIRMAN: The
time has been allotted by the Busi-
ness Advisory Committee.

SHRI BHUPESH GUPTA: Time is
allotted but the Minister’s speech is
not something which cannot come
after filve or six o’clock because it
seems that we, Members, have to
wait for the pleasure of the Ministers
and we have to bow down to their
convenience. Anyhow, Madam

Deputy, Chairman, it will be admitted
on all hands that our education is
in a crisis, specially higher education
in the colleges and the Universities.
Everybody will admit that and no-
body will say that there is no crisis.
What we see all around is confusion
and anarchy in education and in the
organisation of our education, includ-
ing the educational institutions. We
have o examine very carefully as to
why this confusion and crisis arose
and how to remedy the situation. Un-
fortunately in this report of the
University Grants Commission, there
is no indication that the crisis is
being properly tackled or met. I am
not suggesting that the University
Grants Commission should lay down
the policy. It is the task of the
Centra] Government to lay down a
proper education policy in order that
we can have a forward looking policy
on education and overcome the short-
comings and defects and see that
there does exist a measure of equili-
brium in the system of our education
and in the academic world. The
Education Minister and his Govern-
ment have singularly failed in this
respect. This is not to reflect on the
quality of Dr. Triguna Sen, the
former Vice-Chancellor of more than
one university—of the Banaras Univer-
sity and a leading personality of the
Jadhavpur University. I would not
cast any personal reflection on him.
But as a member of the Government,
he has to admit that he has not given,
for reasons maybe out of his con-
trol, a proper account of himself as
an effective Education Minister. The
blame must rest with the Government
on that score, because I know that in
the situation in which he is function-
ing, it is impossible even for a man
like him to evolve a proper approach,
a proper policy which answers the
demands of the situation. The entire
academic climate to-day is full of un-
certainty and, if I may say so, full
of anxiety on the part of both the
teachers and the students, and on the
part of the public.

Madam Deputy Chairman. the
sjcudent unrest is only a manifesta-
tion of the deeper crisis and it is no
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use all the time trying to blame the
students and say that the crisis is
due to, or the situation is due to,
either the interference of the political
parties in the academic world or
due to the growing indiscipline among
the students. That would be a facile
way of explaining a serious situation
and such an approach would never
enable us to arrive at the correct
conclusions as to the assessment of
the situation, much less to find the
correct remedies for meeting it.

Madam Deputy Chairman, here we
have got the report of the Education
Commission—a voluminous report. I
do not know to what extent the
report is heing given effect to or
implemented by the Government.
Anyhow many reasons have been
given for the crisis in education or
the student unrest, in that report. I
am afraid even that report is not
being properly considered by the
Government, if we have to judge the
Government by its actions that should
follow from the serious study of the
Kothari Commission Report,

Now, first of all, the crisis is due
to the fact that this Central Govern-
ment has no national education
policy. What is paraded as national
education policy is a bureaucratic
document, well, a bogus policy, which
is rejected by practically all for-
ward-looking or progressive-minded
teachers. It has made no impression
among the teachers and the students.
Whereas we need an education policy
which will galvanise the entire
scene, which will inspire the teachers
and the students, which will set
before them the correct perspective,
which would put the students and
the academic world on the right
trial, this report is only a kind of
elaboration of certain very common-
place inanities which go by the name
of the so-called education policy. I
had this report examined by a large
number of college feachers in Cal-
cutta and by and large, they have
expressed their dissatisfaction with
the so-called education policy of the
Government of India, and I am sure
Dr. Triguna Sen will understand if if
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he cares to meet the teachers and
find out from them what their
reactions are.

First of all, education is becoming

extremely costly and the poorer sec-
tions of the community are not in a
position to-day to afford higher educa-
tion because it is beyond their reach.
The hostel charges are exorbitant and

according to this report, only less
than 18 per cent of the total college
students had been provided accom~

modation in hostels, whereas, accord-

ing to them, they would like to
provide hostel facilities to the extent
of 25 per cent. Even that has not
been done. Textbooks are very ex-
pensive today and, what is more,
they are not available to a large
number of students. Library faci-

lities are inadequate and so are labo-
ratory facilities and other things.
Now these are factors to be seriously
reckoned with. The allocation that is
made by the Central Government is

inadequate and the State Govern-
ments are not in a position, because
of financial difficulties, to find the

wherewithal to finance proper educa-
tion. Now naturally we would expect
the Central Government to come
before Parliament and ask for greater
allocation and fight for it. I remem-
ber how Moulana Azad fought for a
larger allocation in the First Five-
Year Plan and "how after his death,
the amount that was asked for was
reduced by the planners and the Gov-
ernment. I do not know why
Dr. Triguna Sen does not come
out with a categorical statement
before the Parliament and the
country that the allocation that Iis
given under the Education head is far
too inadequate for financing the
education in the country or fulfilling
the elementary responsibilities of the
Central Government in this sphere of
education, granting that FEducation
belongs to the States and is a Stats
subject.

Madam Deputy Chairman, the prob-
lem of police in the university cam-
puses has not yet been solved. We
find that the police freely enters the
university campuses, assaults the
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students and dces whatever it likes;
and we find that only sentiments are
expressed by the Education Minister
I would like to know whether the
metter has Ybeen discussed in the
Cabiret in order to put a stop to the
scarilegious conduct of the police
when it enters the university campus
without the sanction of the Vice-
Chancellor and often against This
views in order to assault the students
and the teachers. Only recently in
Calcutta, the police entered the Cal-
cutta University campus and assaulted
the students, boys and girls, which has
been objected to by the entire student

and the teaching community. And
we find that that aspect is not even
gone into by these people here
properly.

Madam Deputy Chairman, here I
should like to bring to the notice of
the House that communalism is
spreading in universities. I have got
papers with me which show that in
the Delhi University communalism is
spreading and 1 am told that a large
training camp of the R.S.S. wing of
the Jan Sangh was held at the Hans-
raj College. The R.S.S, is active in
Banaras—we know it very well. It
is spreading elsewhere and the Educa-
tion Minister in order perhaps fo
protect the R.S.S. says that all politi-
cal parties or “some political parties”
are to be blamed. The issue is not
political parties as such. THe issue is
whether communal activity should be
tolerated in universities and in our
education, Now nothing 1is being
done even to stop that kind of thing,
although the National TIntegration
Council is committed to taking serious
measures in order to curb communal
propaganda in our universities, in our
colleges and schools,

Now, I regret the manner in which
our Education Minister has reacted
to the developments in Banaras. If
he thinks that by blaming the Com-
munist Party and the Jan Sangh, or
equating them, or mentioning the
S.S.P. on the one hand and the Jan
Sangh on the other and Iike that, he
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can escape the responsibility, he is
profoundly mistaken because the
secular parties and forces are up

against the communalism indulged in
by no less a person than the Vice-
Chancellor of the Banaras Hindu
University. Madam Deputy Chairman,
so, these are the gquestions to be gone
into.

Now, you will see how they manag-
ed the funds. I have got some speci-
fic things. You will remember, during
last session of the Parliament I had
drawn by a Calling Attention Notice
the attention of the Minister to the
irregularities. to the serious allega-
tions against malpractices by the Vice-
Chancellor of the Burdwan University.
In fact. to be exact, the calling atten-
tion notice was answered by the
Minister here on the 29th August
1968 during the last session and he
nimself admitded that serious irregu-
larities had taken place in the Burd-
wan University and that charges were
made against the Vice-Chancellor. 1t
was pointed out that a contract of 3
lakh 31 thousand was given to a con-
tractor firm without the prior consent
of the University Council or the
University’s competent authorities and
various other irregularities were
pointed out not from any unofficial
report but from the audit report of
the Accountant General of the Govern-
ment of West Bengal. The audit
report passed serjous structures in
regard to the accounts of the Burdwan
University for the year 1965-66. This
was what I brought to the notice of
the House and on the basis of this
we made certain serious observations
and remarks and he admitted that
these were there in the report. The
honourable Minister gave us an assu-
rance that he would look into this
matter and enquire into these things.
This is there in the proceedings of
the House. I would like to know
what he has done. Practically he
has done nothing. He has done lite-
rally nothing. I have been in touch
with the University in order to get
more facts. Now, the hon. Minister
and the House should consider whether
these things are to be passed over so
lightly as the Education Minister is
trying to do. Dr. D. M, Sen happens



1823  Reports of University Grants
[Shri Bhupesh Gupta.]

to be the Vice-Chancellor of the
Burdwan University. He was the
Education Secretary of the Govern-

ment of West Bengal for many years
when Dr. Triguna Sen was connected
with the Jadhvpur University. He
should know this gentleman better.
After the debate in this House, I
believe, the Government sent some
direction, some note, to the Govern-
ment of West Bengal and a meeting
of the Burdwan University was held
on the 25th September where all these
questions  were discussed. There
again I have got serious allegations.
Dr. D, M. Sen had tampered with the
minutes of that particular meeting and
two members of the Senate,
Mr. Bhaduri and Mr. Tarapore have
written to the Registrar protesting
against this tampering of the minutes
by Dr. D. M. Sen. They wrote a
letter to the Registrar saying that
the minutes had been tampered with,
that certain decisions which had not
been taken, had been shown as having
been taken and certain decisions
which had not been taken, had been
distorted specially in regard to the
malpractices and improper handling of
funds and granting contracts and so
on. Madam, I would ask the Educa-
tion Minister as to what is the use of
our bringing these to the notice of the
. House if they behave with such impug-
nity.

Here again I should point out that
the Vice-Chancellor took all possible
underhand methods and placed mis-
leading facts and reports and false
statements before the Finance Com-
mittee and the Exeeutive Committee
of the University. In spite of all
attempts by him to supress the facts,
the Executive Council, which is mostly

.domposed of “yes-men”, took the
decisions and these decisions are in
the minutes of the report. Even that

will condemn him and he knows it
very well. Three important members
of the Senate, Dr. B. Dutta, Educa-
tion Secretary of the Government of

West Bengal, Shri J. N. Mallick,
President, West Bengal Secondary
Education and Dr, P. N. Bhaduri,
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| took exception to the manner in which
the Vice-Chancellor brought the firm
of M/s H. C. B. S. Limited of Howrah
in the University without calling for
tenders and gave them the contract.
In the minutes of the meeting it is
recorded that—even fhe yes-men—
they protested against it. In the
minutes of the meefing held on the
25th September it is recorded that the

contract should not have been given
without the prior consent of the
University authorities, proper autho-

rities, and the minutes show that the
contract was given through corres-
pondence and there was an aftempt
explaining away as to why tenders
were not invited, In reply to the
audit report Dr. D. M. Sen wants to
make out that somehow the contract
must be placed with that firm; that
firm is supposed to have been started
by somebody in Sibpur college or
whatever it is. He is personally con-
nected with this kind of things. This
gentleman, Mr. A. C. Roy, was the
principal of the Sibpur Engineering
College. Monies have been spent like
that—3 lakh 31 thousand.

Madam Deputy Chairman, the Uni-
versity Grants Commission refers to
monies being given for construction of
low cost housing. According to this
report, teachers’ quarters constructed
out of the State and the Central
Governments’ grants are to be treated
as “condemned”. That is how the
funds are being wasted. The teachers
housed in the lecturers’ quarters are
all dissatisfied and the buildings are
not habitable. Ap enquiry will reveal
that the Tow cost construction was
done with inferior maferial and the
money invested was totally lost. The
readers’ quarters have yet to be
utilised. AIll the teachers are declin-
ing to move into such badly construct-
ed quarters. I should like him to
throw some light on the subject, The
sum of 1 lakh 90 thousand spent on
the staff quarters should be recovered
from Dr. D. M. Sen who falsely
represented that the plans and esti-
mates of the low cost teachers’
quarters were duly sanctioned by
Dr. Kothari, Chairman of the Univer-
sity Grants Commission. Documents
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in support of the statement could not
be produced before the audit. Here
you find Dr. Sen falsely represented
that Drvr. Kothari sanctioned this kind
of thing when he had not sanctioned
it in order to grab 1 lakh 90 thousand
to be distributed by way of contract
to his favourites.

Madam Deputy Chairman, Dr. D, M.
Sen’s second venture as Vice-Chancel-
lor of the Burdwan University was
the construction of the Experimental
<chool building of the State Institute
of Science Education by drawing
the advance from the University funds.
He made false representation that
funds wowld be available for the
purpose and directed the construction
of the building according to the “plans
and estimates” sanctioned by him
although he had no authority from
the Governing Body of the Institute
or from the State Government to
undertake construction works without
their prior sanction. The State Insti-
tute building has been lying unused
and the unplanned construction was
the product of a purposeful game
entered into with the then principal,
Mr. A. C. Roy, of the Bengal Engineer-
ing College, Sibpur., Somehow the
contract must be placed with the firm
owned by Mr. A. C. Roy (H.CBS.
Limited). A major portion of the
funds has been misappropriated by
inferior type of construction work.
Kindly listen to me. These reports
are from the University papers. 1
have got them here. Therefore, please

institute a proper enquiry into this
D. M. Sen’s affair. Dr. D. M. Sen,
Madam Deputy Chairman, in West

Bengal is called “Travelling Allowance

Sen”, “T. A. Sen”, because he is
always touring. When I was speak-
ing here he was In Australia. He

comes to Delhi very frequently to
meet all the big shots here for nothing.
He has the habit of touring and
drawing travelling allowance all the
time. Not only that, he is wusing
cars for his private use. He is
friendly, of course, with Dr. Dharma

Vira which is why he has gof away

with that kind of things. There is
a reference in the report of money
being spent for providing a guest
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house to the University college I
have a story about it also here. . .

THE DEPUTY CHAIRMAN: You
have many of them,

SHRI BHUPESH GUPTA : Yes, too
many, too  many. Falsely, Dr.
D, M. Sen in the name of a
guest residence into a  private
lodge for his friends and relatives.
At the University’s cost his friends
and relatives are merrily using the
same guest house. This is the guest
house we are having in Bur-
dwan. The furnishing costs of the
Vice-Chancellor’'s quarter will reveal
that public funds had been mis-spent.
The Executive Council made critical
comments about the so-called guest
house. The University Grants Com-
mission should find out this thing.

4 p.M.

Then, Madam, a reign of terror has
been let loose by this unscrupulous
Vice-Chancellor. He has in conni-

vance with Shri S. M. Chatterji,
Registrar of the University, built up
a coterie of his own, and has built up
a gang of goonda-type students to
terrorise honest officials with assault,
humiliation, waylaying, etc.

THE DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, please summarise it.

SHRI BHUPESH GUPTA: I am
summarising, Madam. He is the man
who is responsible for creating mess
in the Kalyani University because he
did things wrongly, when he was
Education Secretary. Dr. D. M. Sen,
who was the chief architect behind
the misdeeds of Kalyani University in
connivance with his brother Vice-
Chancellor, Dr. S. N. Das Gupta, has

been thoroughly exposed by the
Enquiry Committee of Kalyani
University.

SHRI A. G. KULKARNI: What are
you reading from ?

SHRI BHUPESH GUPTA : From my
notes prepared from a document of
the University. I can lay it on the
Table of the House, Therefore,
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Madam, condemn this man  who
deserves to be condemned. But he is
being patronised by this Government.

Madam, Deputy Chairman, what has
happened with regard to the meeting
of the 25th of September is very very
shocking. (Time bell rings.) A decision
was taken that after the Audit Report
there should be an impartial enquiry
into the allegations and irregularities,
how the contract came to be given
without calling for tenders, etc. Now
after the meeting was over, Dr. D. M.
Sen altered the minutes of the meet-
ing and then he said he would him-
self enquire into it, i.e. the accused
himself would bhe the person to investi-
gate into it. It was then pointed out
to him “You assured us that there
would be an impartial enquiry and
we understood it to be by a third
party. How is it that the allegations
against you would be enquired into
by you?”

THE DEPUTY CHAIRMAN: Please
wind up now. You have taken more
time than the others.

SHRI BHUPESH GUPTA: I have
'not taken more time. Anyway I am
finishing it. Madam Deputy Chair-
man, I have brought these things to
the notice of the Government again
and again but nothing is being done.
I demand the removal of Dr. D. M.
Sen, a thoroughly corrupt man. Unfit
to become even a teacher, he is made
the Vice-Chancellor of the Burdwan
University, thus wasting the Govern-
ment funds. This thing is done to
patronise friends and relatives. He is
insulting and harassing the teachers
and students: he has started a kind
of goonda rule there in order to cover
up his crimes. Madam Deputy Chair-
man, are we to run our universities
as if the Mundhras are running them ?
This is my question which I want
him to answer. Why is the Educa-
tion Minister not removing this per-
son ? When the Audit Report of the
Government of West Bengal has
passed so many strictures against him,
when all the Calcutta papers have
written against him, when the
teachers are demanding his removal,

he continues to be there, If
he is helpless, let him say that he
is helpless in this matter; then we
shall see what can be done to
strengthen his hands. But he cannot
escape his rvesponsibilities. (Time

bell rings.)

Finally, before I sit down, I must
say that he gave an assurance to us
about it but nothing has been done.
When I raised this question here. all
the Members joined me on the basis
of the Audit Report that something
should be done. But nothing has so
far been done and the man is carry-
fng on as before, intimidating and
terrorising the teachers and students.
Therefore I say that the hon. Education
Minister should really come down to
earth a little, His Ministry does not
seem to be competent at all, nor can
it comprehend the problem. I am not
blaming the UGC because it is not the
function of that body to lay down
policies ; they have given us some
valuable information and we can make
use of that information, we «can
examine it and find out the drawbacks
in the policies and son on, (Time bell
rings.) It is the Education Ministry
and the Government of India which
are failing.

Finally, Madam, I would urge upon
the Government of India and the
Education Minister to call a proper
conference ; some may be Members of
Parliament and others educationists;
they can discuss things with the repre-
sentatives of the teachers and students
threadbare in order to settle this
problem and evolve a suitable policy.
Madam, I suggest that Governors
should not be Chancellors of the uni~
versities. Why Governors should be
Chancellors of the universities, I can-
not understand. Then it is most
objectionable that when the teachers
and students asked the Vice-Chancellor
of the University not to attend the
dinner of Mr. McNamara, he defied
the opinion of the teachers and
students and attend the dinner in a
shameless manner. He thus provoked
the students and teachers. (Time bell
rings.) Madam, penetration of the
American influence in the universities
has become a serious menace. I would
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.like the hon. Minister to take up this

matter with the Homeé Ministry and
proper organisations of teachers and
students to work out a policy as to

how to fight such penetration of the
American influence in the universities
in our country.

THE DEPUTY CHAIRMAN: That’s
.all. Mr. Puttappa.

SHRI BHUPESH GUPTA : Madam,
if you allow a discussion, do not make
it a farce. Madam Deputy Chairman.
all the time you are saying “Sit down.
sit down”. But I say these things
should be discussed fully in a single
report. If every year the discussion
takes place, I would not have to speak
so0 much in one debate. You can very
well understand my difficulty. You
sometimes tell the Government also.
Why don’t you criticise the Govern-
ment for it? Why should the Gov-
ernment compel us to discuss two
Reports at a time? It is the duty of
the Government to find time, not our
duty. g ‘

THE DEPUTY CHAIRMAN:

Mr.
Puttappa. - .

SHRI PATIL PUTTAPPA: Madam
Deputy Chairman, in our country
everybody, the illiterate, the ill-inform-
ed, the uninitiated and the unenlighten-
ed is an educational expert ; he has got
something or the other to say about
education.

THE Vice-CBAIRMAN (SHR1 M. P, BHAR-
GAva) in the Chair.]

It is a complex problem that requires
a very wise handling, an imaginative

of higher education, its perplexities
and paradoxes all over the world are
too obvious to any casual observer;
India is Eut the sifua-

nn

-

P,
SRIepLdi,

uon here is all the more complicated |

because of the heavy superstructure
we have built on the shaky founda-
tions of an outmoded, ill-suited educa.
tional systemm. There is a yawning
gulf between what we desire and what
we are actually having. I am remind-
ed of a famous line. . .
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SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, if it is felt that I have
taken somebody else’s time, let me say
that I have not taken anybody’s time
We are entitled to half an hour. T
have not taken more than that. I
think Mr. Mani should be allowed to
speak ; he should not be denieq the
right to speak on the ground that some
of us have taken his time. From the
Swantantra Party two Members have
spoken, from the Jan Sangh two
speakers, from our Party only one, the
SSP is not speaking.

SHRI PATII, PUTTAPPA: I am
reminded of a famous line of T. S.
Eliot :

Between the idea
And reality
Between the motion
And the act

Falls the shadow.

W
e

The shadow endangers any real
chance of preserving the spirit of the
community. We have put too much
in the bag of the community and it
appears that the community is bursting
at the seams. We have got to pre-
serve this community and bring it to
a meaningful direction. In our country
there is so much talk going on about
student unrest, and about ten-
sion, In a developing country
there is hardly any sphere where such
tensions are not found. It is very
good to have tensions, but it also
requires great courage to resolve them.
It is a challenge that we are facing
to-day. In our country we do not have
a sound educational policy. Of course
the Kothari Commission report is the

| last word on educational reforms but

| have we the courage to implement it ?
and courageous direction. The travails

Some time back I remember to have
read that the Indian education has
no foundation. That is a famous
quotation of that celebrated educa-
tionist, Sir Ivor Jennings, who was
sometimes Vice-Chancellor of the
Colombo University. In his book ‘The
Commonwealth in Asia’ Sir Ivor
Jennings tells us that India has no
educational foundation, He tells that
if we go to the Indian villages, we find
people living in thatched huts. In
those villages, where people are living
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Ain thatched huts, we find primary

schools build wit mud, and in those
villages where primary schools are
built with mud, we find high schools
built with bricks and on these high
schools built with bricks we find col-
leges bulit with concrete. So Indian
education has no foundation. There is
a large amount of truth in it, The
primary, the secondary and higher
education do not naturally devetail
into one another. They are a hotch-~
potch transplant put together. It might
well be possible that the parent body
might reject the issue. We have there-
fore to find a happy blend in all these
types of education. Primarily we are
now concerned with higher education.
The U.G.C. ng doubt, with its limited
resources, has done a marvelous job
but there remains much to be done.
The number of universities is growing,
I fear the time has come when we
have to put a ceiling on the growth of
the number of universities. Of course
it is very difficult to reconcile conflict-
ing interests. On the one hand we
have increasing demand on higher
education. On the other there is the
question of maintaining quality. When
there is quantitative expansion, natu-
rally quality suffers But the UGC can-
not sit back and philosophise that
everything would be all right in course
of time. Unless somebody takes up the
issue, things cannot improve for them-
selves. The UGC should not satisty
itself by giving grants. I am happy
Shri Bhargava, during his speech, refer-
red to the fact that the UGC has
become a money-disbursing agency but
I feel the task of the UGC is much
higher than that. It has to see that
better educational standards are main-
tained and excellences are maintained
in our academies. In our Universities
what we see to-day is, the lot of the
teacher has been bettered considerably.
Thanks to the farsighted policy of
Dr. Deshmukh, the teacher community
now enjoys a certain measure of
security. Their economic condition
has vastly been improved but to the
same extent the standards in our aca-
demies have not been improved. In
most of the universities we find that

teachers are more concerned with fat-
tening their bank balances than about
improving their academic standards.
It is not uncommon to find teachers
trying to inflate the results of their
university. I am alarmed at the num-
ber of first classes that we are
producing now. There was a time, halt
a century back, when first classes
were very rare. Today the Iist of first
classes for outweigh the lists of second
or third class students. Does this
mean that the students are vastly
improved or knowledgeable now than
the students half a century back? I
do not subscribe {o that view. We have
to improve their standards. There
might be tensions in our universities
because mostly these tensions are due
to interference from outside, be they
from politicians or the government
but such interference must be resented.
The universities at any cost must
maintain  their autonomy. While
speaking on autonomy, I sfoutly
refute the contention of Mr. Bhupesh
Gupta about police interference in the
university campuses. University aufo-
nomy is one thing but iFresponsibility
is another. Irresponsibility cannot be
allowed to influence our students to
become vandals. The universities are
not super States. They are part of
the State. So, while the quesfion of
law and order arises, the police have
to take such action. Suppose when
a building is set on fire, if you say
that unless a call comes from the uni-
versity the police should not enter it,
then there would not be anything left
when they arrive on the scene. For
maintaining law and order there should
not be any compromise. The State
has to exercise its powers and see that
law and order is maintained. Univer-
sity autonomy does not mean that the
teachers are sacrosanct or that they
are not bound by any rules or regu-
lations. Their task is greater than
what is envisaged in the Kothari Com-
mission report. They are to prepare
the next generation. The teachers must
try to give meaningful education to
our students. In this task the UGC
has to play a greater role. Not only
should they disburse money but they
should also try to see that every
university mainfains certain academic
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standards ang those minimal stand-
ards must be maintained at all
costs. 1 have personal experience of
some universities. I do not know
whether the UGC has given any atte¢n-
tion to this aspect of the thing. In the
universities we care for the under-
graduate colleges. Why should not
the UGC in a similar way, care for
maintaining excellences in the univer-
sities ? They should have periodical
checks and see that standards are
maintained in every faculty, whether it
be Chemistry, Physics, Zoology, or any
other field of Humanities. Such a
step, I feel, would ensure better
standards in universities.

The greatest problem that is bedevil-
ling the Government and universities
is the influx of students; the number
of students is alarming. In our
country, to enter college has become a
status symbol. Whether a particular
boy is capable of taking college edu-
cation or no seems to be no concern
of the parents. They want their boy
or girl to get a degree. So for them

university education has become a
status symbol.
It is very difficult for universities

to maintain discipline. Discipline is a
thing that is not solely the responsibi-
lity of the universities. It re-
quires pgreater vigilance on the
part of the parents and the society at
large. Students do not require any
exhortation but they are in need of
better examples. {(Time bell rings.)

I would take three minutes more.

THE VICE-CHAIRMAN (SHRI M, P.
BHARGAVA) : Two minutes more.

SHRI BHUPESH GUPTA : Tell some-
thing about money; Mr. Morarji
Desai is here. Ask for more money,

SHRI PATIL PUTTAPPA : When the
Finance Minister is here the money
would be forthcoming for educational
plants. (Interruptions.) He would not
be so niggardly in regard to money for
education purposes. The University
Grants Commission requires more
money for the development of labora-
tories and libraries. I would like to
tell the hon. Deputy Prime Minister
and Finance Minister, and the Educa-
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tion Minister that more money should
be made available to build up the
libraries in the universities, and also
laboraories. With meagre funds we are
getting fewer books and consequently

research in our universities suffers
and our knowledge is two  years
behind the times, and it takes two

years, for any latest publication to
reach India. We do not have the
money to purchase the books imme-
diately they are out. So more money
should be made available to the
universities.

I was referring to put a ceiling on

the number of universifies in the
country. There are almost eighty
universities now and they do not

require further expansion, Before we
build up other universities we rmust
try to care for the existing universi-
ties. In many universities we find. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Puttappa, it is fime
to wind up.

SHRI PATIL, PUTTAPPA : . . . that
the authorities are not so receptive, as
they ought to be. Consequently it has
added to student unrest. The students
feel that they are isolated gnd the
teachers are not identifying themselves
with the aspirations of the student
community. So the students require
to be guided properly. The students,
while demanding greater attention to
some of their pressing needs, should
not agitate over the courses of their
studies, should not agitate for the type
of examination, should not agitate over
what minimum percentage of marks in
examinations they should have for
passing. Also, they should not agitate
over academic standards. It is the
duty of the universities to maintain
these,

While congratulating the University
Grants Commission on the splendid
job they have done, I would plead
with them to implement the promise
held out by the former Education

Minister, Mr. M. C. Chagla, about
establishing a Central university in
Bangalore. While inaugurating that

university we agreed with the then
Education Minister in Mysore that the
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Centre would have all sympathy and
1t would see that the wuniversity is
established in Bangalore before long.
I would like the present Education
Minister, Dr. Triguna Sen, to take this
hint and see that the Central univer-
sy is established in Bangalore so
that the people in South India may feel
that their demands are also belng met
by the Union Education Ministry.

THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : That will do, Mr.
Puttappa.

SHRI PATIL PUTTAPPA : One word
and I would be done with.

The way some of the Central Gov-
ernment universities are run in the
north, namelyf, the Delhi University,
the Baanras Hindu TUniversity and
the Aligarh University, they are not
models, I am very sorry to say, for
other universities to emulate.

SHRI BHUPESH GUPTA : still you
want one.

SHRI PATIL PUTTAPPA: I want
the Education Minister to see that they
become models so that others could
copy them.

SHRI BHUPESH GIUIPTA : The model
is Bangalore ?

THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : That will do. Mr.
Banka Behary Das.

SHRI BANKA BEHARY DAS
(Orissa) : Mr. Vice-Chairman, the
Radhakrishnan Commission went into

various aspects of higher education in
our country. And then the Education
Commission came, which went into the
whole spectrum of education. beginning
from the primary stage and going up
to the post-graduate stage. Rut I am
sorry to say that most of the recom-
mendations of these two Commissions
have been kept in cold storage. as a
result of which, every now and then,
when we discuss about the education
policy, or the U.G.C. report, we are
compelled to again go back to the
recommendations of the same Com-
missions. Sir, in spite of many of these
recommendations, which are absolutely
necessary io be implemented in our
country I think there are two obsta-

cles in our path. One obstacle is lack
of resources. Of course we know that
in our counfry the perceéntage that is
spent for education is very low. Accord-
ing to the report of the Education
Commission, in 1950-51 we  were
spending about 1.2 per cent., of the
national product for education purpo-
ses, and in 1965-66 we were spending
hardly 2.9 per cent. So with these
meagre resources that we are spending
for education, beginning from the
primary stage and going up fo the
higher education stage, it is not possi-
ble to keep up such standards in our
country which are absolutely desirable.
But the greatest obstacle in the path
is the lack of will to act. In spite of
many of the fine recommendations of
the Education Commissiom and the
Radhakrishnan Commission, the uni-
versities and the University Grants
Commission have failed to implement
many of those aspects which they were
expected {o do. The standard in higher
education is falling. The content and
quality is absolutely inadeguate, not
only for the present needs but also for
future requirements, and if you com-
pare the quality of our education with
that in other countries, then the gap
that was exisfing in getting gradually
wider., So these are a few aspects
which the University Grants Commis-
sion should look into. But I am sorry
to say, as the Education Commission
in their report have stated, that most
of the educationists in this country
have been so used to this miserable
state of affairs that there is no reaction
in their minds, and they have failed
to notice the poignancy that is evident
everywhere. That is why, in spite of
the fact that many prominent educa-
tionists are there in the U.G.C. and in
some of the universities, and in spite
of the fact that our Union Education
Minister is such a prominent educa-
tionist, the inertia among the educa-
tionists in our country has developed
to such an extent that there is absolu-
tely no wil] to act, and there is no will
even to implement many of the recom-
mendations that have been laid down.

Mr, Vice-Chairman, Sir, there are
twg aspects of higher education that
the U.G.C, was expected to look after.
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One was the standard of éeducation in
the field of higher education, and the
second was the research aspect of
education. After all, universities have
no meaning if they only teach a few
students and prepare them for some
jobs in the Government or in the
industries. Not only are they expected
to give higher education of a very
high order; they are expected also to
create an atmosphere in the univer-
sities, which should be research-im-
pregnated. But I am sorry to say that
up till now the expected high standard
is not being kept up, and the aspect
of research has been absolutely neg-
lected, what to speak of creating a
research-impregnated atmosphere in the
universities ; in many of the univer-
sities we find that absolutely no
research work is being done. For that
purpose the Education Commission
thought that because of lack of
resources we should select about five
or six major universities in our
country so that they can serve as de-
monstration units for all the universi-
ties that are growing like mushrooms
in our counry but I am very sorry to
say that up till now neither the Edu-
cation Ministry nor te U.G.C. has been
able to select five or six universities
in the country where a high standard
of higher education can be maintained
and a research atmosphere can be
created. Since the Education Ministry
and the U.G.C. have failed to create
such an atmosphere even in five or
six major universities in the country I
do not think in this way we can create
"an atmosphere in wihch a higher stan-
dard of quality can be maintained.

Mr. Vice-Chairman, Sir, in this con-
nection I am reminded of the famous
book of John Gunther which was pub-
lished about five or six years back
about Soviet Russia. When he com-
pleted his book about Soviet Russia.
the talk of sputnik was in the air at
that time. He wrote the Infroduction
afier the completion of the book and
there in the Introduction he said that
while the Soviet Union could send a
sputnik into the air, America with all
its resources and research programme
could not send a sputnik into the air
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up till now only because whereas in
the Soviet Union education is science-
oriented. in  America education is
absolutely general-minded and is not
science-oriented. There he advises
that in the present days when we want
to compete with others, when we want
to keep pace with others in the world
we have to see that education is
science-oriented. If that is true for
America it is more true for India today
but I am sorry fo say that if you
look into the curriculum in the country
beginning from primary education to
higher education we fail to see that
type of urgency in our education. That
is why the gap that was existing about
20 years back between the developing
countries and the developed nations,
between India and some of the deve-
loped countries of the west, instead of
being bridged is gradually widening
and here comes the duty and obligation
on the part of the U.G.C. and the
Education Ministry towards the nation
and here again I have to say that un-
less the U.G.C. gives much more atten-
tion to the research aspect in educa-
tion, unless the U.G.C. selects five or
six universities in the country to make
them demonstrative units so that other
universities can follow them, so that
an atmosphere of research can radiate
from those demonstrative units, I
think the U.G.C. will be failing in its
duty.

Here., Mr. Vice-Chairman., I want to
refer to the horrible aspects of the
Central Universities because the Cen-
tral Universities in the country begin-
ing from Aligarh to Banaras are work-
ing in such a manner that they have
failed to be demonstrative universi-
ties. That is why the U.G.C. and the
Education Ministry ought to select five
or six Universities in the country
where they can give more attention
and maintain a higher standard of
teaching and also maintain an atmos-
phere where research work can be
done where, our scientists can get a
proper atmosphere to develop research
in the country. In this connection I
am one with the opinion that we
should not open the flood gates of our
universities for all types of students
but the difficulty is that unless
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our secondary education is diver-
cified unless we create technical
institutions in the country so that

students of low calibre can be diverted
to those institutions so that they can
find a better living in this world, we
cannot solve the problem of crowding
in our universities. This is the diffi-
culty that the Education Ministry has
to solve and unless they create that
atmosphere they will always be under
the pressure of more and more students
of low calibre crowding our univer-
sities. So I want to plead here and
request the hon Minister, though
resources is a problem in our country,
unless this aspect is tackled we will
always be getting pressure from all the
States to establish more and more
universities even though they do not
conform to the minimum standard
that the U.G.C. has laid down.

Here I also want to say something
about the autonomy of the universities.
1 am very happy that whenever we
discuss about it the Education Minister
always talks about the autonomy of
the universities and he wants to main-
tain it. We are very happy that he
professes it here but I want to know
from the hon. Minister whether the
autonomy of the universities has been
maintained in the different States. I
know even now in our country there
are many universities where the
Chancellor is the Education Minister
of the State. I know also two years
back when we debated the Andhra
affair the Andhra Government wanted
to pass a law to have some power over
the universities. That tendency is
there. I want to know from the
Minister whether the model Act that
the University Grants Commission
prepared and circulated has been
accepted by the different States in the
country because unless the autonomy
of the universifies is guaranteed in the
statute also—and also in action I
agree—] think interference in the
university affairs will be there every-
where. That is why I want to know
from the Minister when he replies
whether that advice of the University
Grants Cemmission has been accepted

by the States, not only mere acceptance
but by action in the form of passing
legislation in their own States.

Here the Minister talks of inter-
ference by political parties in the
affairs of the university. I agree there
is a certain amount of interference. I
also agree with many of the educa-
tionists of the country that the univer-
sity campuses should be free from
political conflicts. I also agree that
the atmosphere in the university cam~
puses should be maintained in such a
way both by the students and by the
teachers as well as by fhe Vice-
Chancellors—whether it is Burdwan
University or any other University—so
that an atmosphere of sanctity prevails
there. Then there will be no opportu-
nity for others to interfere in their
affairs. Though I do not want that poli-
tical parties should intrude into the
campuses of the universities in the
shape of political action, 1 say they
have every right to go to them, edu-
cate them politically and create an
atmosphere for political parties. I
would concede that right and I say
that right should be maintained and
the Government has no right to inter-
fere in that. Here I want fo say that
the interference is more from the
Government side and the interference
is more from other quarters also and
I would request the hon. Minister to
look iuto this aspect that in many of
the universities, whether there is poli-
tical interference or not, there is too
much of interference from the Gov-
ernment and there has been demand
by some of the State Governments to

amend the University Act sp that
they can interfere more. Whenever
they create some Chairs, wherever

they give some grants to the univer-
sities they take some undertaking from
the universities that the universities
will funcion according to their wishes.
All these problems are there and un-
less the U.G.C. is very strong about
these things, unless the U.G.C.’s model
Act is followed by every State and
every University, I think there will be
enough scope for interference from
many other quarters also.
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Now, I want to refer to one aspect
only and that is tfhe examination
system in the universities. I know
the various Commissions have said
that the way we are conducting the
examinations we are creating a condi-
tion in which we find that there is too
much of slackness in teaching during
session time and there is too much of
strain during the examinations. If
the U.G.C. wants to keep up higher
standards of teaching I want to know
from the Minister whether the U.G.C.
have applied their mind to this aspect
of the problem., Have they tried to
see that there is no slackness during
the session time ? Have they tfied to
see that teaching is not foo mechanical
in the universities ? I thifk that this
aspect has not been properly dealt
with by the U.G.C. up till now. I want

to advise the U.G.C. through the
Education Minister that unless the
examination system is completely
changed

SHRI M. N. KAUL (Nominated) :
Why not abolish it altogether ?

SHRI BANKA BEHARY DAS: . ..
unless the system of semesters is
introduced, unless g system is devised
whereby there will not be this slack-
ness at onetime and too much pressure
at another time, I am afraid our goal
of higher standard of teaching will
remain a goal only and will never be
achieved, within one minute I want
to conclude. Teaching in the univer-
sities also has become mechanical as a
result of which the relation between
the teachers and students is not as
happy as it should be. In some uni-
versities where the ratio between the
teacher and the students is still small,
happier relations could be maintained.
Where a higher standard of teaching
is there and the teaching is not mecha-
nical, the teachers can individually get
the same amount of respect from the
students. I know that most of the
student unrest in many other countries
is not only because of affluence but
because of the fact that their own
students nowadays feel that they have
become more mature andl they have
less to learn from fheir teachers,
because the teachers in the universities
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have not tried to keep themselves
abrest with the changing circumstan-
ces, nor with the knowledge that has
been inducted into the eductaional
field. It is too mechanical. They com-
pletely depend upon textbooks which
have been written one decade ago,
Everyday science is advancing at such
a rapid speed that some talented stu-
dents learn much more than their

teachers, If the atmosphere in the
universities are not improved, if
teachers also do not try to
be abreast of times, then I

think, the respect for the teachers
is bound to be less. This is one of
the reasons why the students feel frus-
trated, They feel they have less to do
inside and more to do outside. With
these words, I think that the U.G.C.
consists of very important educatio-
nists of our country, but as I said ear-
lier they have perhaps developed a
certain amount of inertia because of
which they have failed o appreciate
the dimensions of the problem that has
confronted us.

SHRI ARJUN ARORA (Uttar
Pradesh) : Mr. Vice-Chairman, educa-
tion and health are the two important
needs of any civilised society. Un-
fortunately in our country these are
the two most neglected subjects.
Everytime we discuss education, the
Minister of Education comes forward
with two stock replies for all the
maladies of education in the country
and I am sure Dr. Triguna Sen will
repeat the performance. Flrstly, they
say that education is not a Union
subject. It is not even 1n the Con-
current List. Secondary, one and all
Education Ministers say: What can I
do? The Finance Minister gives no
fund for education, because the Finance
Minister in this country 1is always
callous to education. I am sure the
Government is one and the Govern-
ment cannot change the Constitution
and bring ‘education’ in the Concur-
rent List, Just now the Government
can certainly see to it that a proper
amount of the national income is spent
on education. The Central Government
is the biggest distributor of wealth
in this country. It gives money %o
various States and it can certainly see
to it that the money earmarked for
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education and given to the States 1s
used for that purpose. But the Central
Government itself, the Education
Ministry itself, is not on very sound
footing. Speaker after speaker today
has pointed out the pathetic state of
affairs 1 the Central universities.
When such is the position of univer-
sities under the direct charge of the
Central Government, we can be sure
that the Government will not be in a
position to exercise a healthy influence
on the States.

One big lapse of the Ministry of
Education, as far as higher education
is concerned, was pointed out by Mr.
Akbar Ali Khan yesterday. viz.,
the failure to establish the Jawaharlal
Nehru University in New Delhi. I
need not repeat the arguments in
favour of that University which were
advanced by Mr. Akbar Ali Khan.
I only support his demand that early
steps be taken to establish that Uni-
versity, which is late by at least two
years. I am told that one of the
reasons why the University is not
established is the Government’s inabi-
lity to find a suitable Vice-Chancellor,
Now the Education Minister himself
was a very successful Vice-Chancellor.
He can easily combine the two func-
tions and I am sure Parliament, in the
interests of economy, will make an
exemption. So, the absence of a sulta-
ble Vice-Chancellor should not hold up
the establishment of this University,
particularly when we have a successful
Vice-Chancellor presiding over the
Ministry of Education.

One of the serious development in our
University has recently come to light
ana that is the American penetration
of Indian universities. The exposure
of CIA in the year of Grace 1967 has
revealed that CIA uses Indian univer-
sities as it cover. The extent of Ameri-
can penetration in our universities is
such that in Delhi University for exam-
ple Indian law—Indian criminal law
and Indian civil law—is not taught by
Indians. We do not know our own
law. An American visiting professor
is teaching Indiap civil law.

. assistance by the

SHRI M. N. KAUL : That must be:
in addition,

SHRI ARJUN ARORA: This is the
state of affairs today. The Soviet
history in Delhi University is taught
by an American-trained teacher, the
Arab history is also taught by an
American-trained  teacher, perhaps
because he could not go to Israel. Do
we want to hand over our universities
to the Americans for some money ?
This is the development in the Delhi
University which is, unlike Burdwan,
under the direct charge of Dr. Triguna
Sen. This development in  Delhi
University has come about with the
announcement of the five million dollar
Ford Foundation.
Approval for this has been given by
the Government of India to the Delhi
University. By promising or dangling
a purse of $5 million the Americans
have really cornered the Delhi Univer-
sity, and all the development of the
Delhi University today is being plan-
ned not by the Ministry of Education,
not by our compatriots, but’' by Ame-
ricans, and the chief American
adviser in the university' planners
is one Mr, Patricks. This Mr. Patricks
has admitted that he once belonged to
the C.ILA. But he says that he is so
much in love with the Delhi University
that for the sake of working for the
development of the Delhi University
and planning its ten-year development
he has severed his connections with"
the C.ILA. Not even the most gullible
fool will believe that Mr. Patricks has
fallen sn much in love with the Delhi
TIniversity. In our own capital the
only university of Delhi is being lite-
rally run not by the Vice-Chancellor
but by this Mr. Patricks who, there is
no doubt, still belongs to the C.I.A.

Last evening the Education Minister
was on the air. He was meeting three
leading journalists, and one of the
reasons for the student unrest which
he mentioned was rather alarming. He
said there is student unrest and indisci-
pline because students hHave no future
prospects. I want to know: why does
his Government not create conditions
in which students who go to univer-
sities will have rosy prospects? He-
particularly mentioned art$ students in:
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words which, as a student of arts and
humanities, I found rather depressing.
and I remember they came not from
an educationist but from an engineer.
They smacked of professional jealousy.
Does Dr. Triguna Sen imagine a society
i1 which humanities will not be
taught ? Does he want to close down
arts colleges? What will be our civi-
lisation if our students who study
history, economics, political science or
philosophy are told to go home? I am
sure, Mr. Vice-Chairman, much more
has to be done about university edu-
cation than is being done by the Educa-
tion Ministry and the University
Grants Commission. -

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): I have the names of
four hon. Members before me yet. If
the House is prepared to sit for about
half an hour more, we shall give them
ten minutes each.

AN HON. MEMBER : On Monday.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Let us carry on. Mr.
Mani.

SHRI A. D. MANI: Mr. Viece-Chair-
man, we are considering these two
belatedly submitted reports of the
University Grants Commission in the
background of the tragic disorders
which had taken place in the Banaras
and Allahabad universities. My hon.
friend, Mr. Arora, referred to the
broadcast talk of Dr. Triguna Sen. I
would like to start my speech with an
observation made by Dr. Triguna Sen
regarding the defeat of the Indian
Hockey Team at Mexico. He said it
was the invasion of politicians in the
field of sports which had led to the
defeat, This is the opinion of a large
number of persons, and Dr. Sen’s solu-
tion for this is to activise the Sports
Department of the Inter-Universitv
Board. Since this is a matter with
which all of us are concerned, I hope
that Dr. Sen will throw more light on
it whep he replies to the debate.

I would like to go on to another
observation in a different context. I
would like to draw the attention of
the hon. Education Minister to some of

the statistics supplied by the Universitv
Grants Commission. While there has
been a significant increase in the num-
ber of medical coMeges, there are few
dental colleges in the country at the
present time; there are only about
eight dental colleges, and Members are
aware that to get an appointment with
a dentist in one of the Government
hospitals is more difficult than to get
an appointment with the Prime
Minister in the Parliament House. It
is extremely difficult to get an appoint.
ment with a dentist. I would like the
University Grants Commission to give
its attention to the need for starting
more dental colleges in the country.
Nobody has studied the subject so far
and I am bringing it because dental
care ig getting more attention from the
numerous families in the country, and
at our age we have got to think of

dental care, and I would like to sug-
gest therefore that the University
Grants Commission should give ade-

quate grants for this.

DR. TRIGUNA SEN : For how long
my hon. friend is discussing education ?

SHRI A. D. MANI: Because it
comes under statistics, The statistics
say that for dentistry—I am referring
to the 1965-66 report—there are only
eight colleges. In this context I am
mentioning.

I would like to go on to some other
points raised in the report. At present
the University Grants Commission
does not have control, as it had
in the past, in respect of
foreign exchange available to it.
They have to secure the permis-
sion of the Ministry of External Affairs
and the Ministry of Finance before
dealing with their own foreign ex-
change reserves. This has been men-
tioned by the Commission  in
its report, and in the interests
of educational autonomy I feel
that the TUniversity Grants Com-
mission must have access freely to
its own foreign exchange reserves. It
must be in a position to elicit funds
from the various foreign Foundations
which are willing to help education
in the country. I do not agree and do
not share the fears of my friend,
Mr. Arora, who feels that this will lead
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to penetration of American capital in
the field of Indian educafion. 1 feel,
therefore, that the autonomy that the
University Grants Commission had
in respect of foreign exchange reserves
should be restored.

Sir, a reference has been made in the
debate fo students’ unrest, and Dr.
Triguna Sen last night made a very
astonishing suggestion to which a refe-
rence must be made on the floor
of the House, because he does not
speak so freely on the floor of the
House as he speaks to newsmen. I
must say it was a very good broadcast
and we enjoyed it. What he said was
that students should be nominated to

the Academic Counecil, Somebody
asked hirn the question, one of the
newspapermen asked him  whether

they should be elected. He was quite
clear on that point that they should
be nominated or selected on the basis
of their performance in their sfudies.
This is a very interesting idea. But
I would like to ask Dr. Sen whether
it is not a fact that the students will
get contaminated by university poli-
tics. Students are already in the
vortex of politics. If they go into the
university Court or Academic
Council—some of the teachers are
adept politicians better than those who
come to Parliament—I ask him whether
it will not introduce a dangerous ele-
ment of interference in the field of
education by getting students elected
or nominated or selected to the Aca-
demic Council or Executive Counecil.
I feel that students should be kept
away from the management of univer.
sities. I believe in the very old-
fashioned way of ‘Gurukul’ that we
try to give a system of education which
we think wil] serve the needs of the
country, and there should be no intro-
duction of students at any level of
academic control in respect of educa-
tion, and I do not share the hon.
Minister’s views that this might lead
to an alleviation of student unrest.

5 P.M.

The University Grants Commission
in its Report has referred to grants

1848

given for students’ homes. 1 believe
some lakhs hive already been given
for the construction of students’ homes.
But here in this connection I would
like to say that in spite of all that
the University Grants Commission has
done, student unrest has been grow-
ing in this counfry, and not lessening.
This is a fact which the University
Grants Commission would fully and
readily acknowledge that there has
been no effective solution to student
unrest.

Sir, there has been a very revealing
article in the Link Magazine two
weeks ago to which I would like to
draw the attention of the hon. Minis-
ter, where the writer deals with the
student unrest in the Allahabad Uni-

versity. He points out that in the
Allahabad University there are two
camps, the religious camp and the
secular camp. Also there is a third
one, the camp of the erudite, the
Barnett’s Restaurant Group. Now,
there are various levels and it is a

very revealing study of the student un-
rest. And what it comes to is that
many students who go to the colleges

are without books, without adequate
money, and this is. . .
SHRI A. G. KULKARNI: You are

reading the Link Magazine to a
knowledgeable person like Dr. Triguna
Sen ?

DR. TRIGUNA SEN: I am not a
subscriber.

SHRI A. G. KULKARNI: He is a
knowledgeable person.

SHRI A. D. MANI: As one who has
been a student just one or two years
before the student unrest in the Civil
Disobedience Movement in 1930, I feel
that one of the ways in which we can
try to alleviate student unrest is to
have better teaching in the colleges.
Surprisingly, there is much less student
unrest in the missionary colleges run
by Christians than in other colleges.
This is a fact which is known all over
the country. There must be some
system of moral discipline in the col-

leges which our secular universities
and secular institutions lack at the
present time. And I hope that the

hon. Minister for Education would try
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to find out from the Christian mis-
sionaries how they are able to control
the student situation in their colleges.

My friend, Mr. Banka Behary Das,
made a reference to the overhaul of
the examination system or to the
review of the examination system.
Apn article appeared in the Statesman
about something done at the Calcutta
University. It is a very short extract
I am going to quote. The Calcutta
University, for instance, has been ex-
perimenting with it—

«The students will apparently be
given a printed form, on which they
can record whether any of the
questions contains misprints or can-
not be answered within the time
allotted ; whether extra time will be
allotted for filling up the form does
not appear. They will also appa-
rently be free to indicate to the
university, by this means or other-
wise, which of the questions are in
their judgment “stiff”, “ambiguous”,
“out of syllabus” or ‘“above
standard”.

This has appeared in the Statesman
of 7th July, 1967.

Sir, students do not believe in the
examination system by and large, and
the time has come for the Minister
and the University Grants Commission
to evolve a different system of educa-
tion through a different system of test-
ing the candidates’ capacity. I would
like to say here as a journalist that
we tried to take a Professor of Politi-
cal Science on our paper. We thought
that he would enrich us by his writ-
ing. But he himself left us saying
that he could not fit into the news-
paper. He was not able to come up
to our standards. We tried a Ph.D.
We found him lacking. Somehow,
when all these academicians, erudite
men, are faced with practical problems,
they have no solutions. They can
narrate events. They can size up the
background of a question but in giving
solutions, their minds are not alert.

SHRI M. N, KAUL: Mps also.

Reports of University Grants [ 28 NOV. 19¢8 ] Commission for 1965-66 and 1966-67 1850

SHRI A. D. MANI: My hon. friend,
Mr. Kaul, says that it applies to MPs
also. I quite agree with him. We
are very good at narrating events, in
sizing up situations but not in giving
solutions. The University Grants Com-
mission should set up a Committee to
go into the examination system com-
pletely, I would like rather the
students take the books to the examina-
tion hall and be given problems to
answer instead of finding out whether
they have got a very good memory and
remember facts in the proper sequence.
That is not necessary for the examiners
to find out.

I thank you very much for giving
me time in this protracted debate. 1
do not want to stand in the way of
others having their right to speak.

DR. (MRS.) MANGLADEVI TAL-
WAR (Rajasthan) : Mr. Vice-Chairman,
Sir, if any fleld has suffered after our
independence, it is the fleld of educa-
tion. We did not see whether the
future citizens, the future generations,
of India are trained and cared for.
We have been so busy in administering
our country—the problems were great.
but education has been ferribly neglec-
ted, I would like to congratulate the
Union Education Ministar for at least
putting education on the map of India,
before the Government and also before
the people. He at least has suggested
some national policy and also that 6
percent of the National income should
be spent on education. How much he
and his Government would be able to
implement the good decision is another

matter. At least, an effort should be
made.

Sir, we are now passing through a
very critical time ; that is so in educa-
tion also. Our universities have grown
as somebody said, like mushrooms.
They have grown very rapidly. Their
number at the end of the Second Five
Year Plan was 64, now it is 80. But
there has been ng increase in the staff
proportionately. There is no scope for
the students to play. There is no
hostel care or care for providing
amenities. It is really 5 matter of
great shame for our big country that
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in the international sports we have not
even been able to secure ~cone gold
medal. It really indicates the deterio-
ration in every sphere where our young
people are concerned, and also. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Are you not content
with the bronze medal ?

DR. (MRS.) MANGLADEVI TAL-
WAR: Women are very much neglect-
ed in our country. Also, there 1s no
mention separately in the Reports
about women’s higher education.
Therefore, 1 would bring o the notice
of the Union Education Minister and
the House the need for expansion of
higher education for women. I will
' just quote a little from page 313 of the
} Report of the Education Commission.

It says— . .

. 3 Y A
R LR oo

“There is a prevailing view that it
is no longer necessary to give
special attention to women’s educa-
tion at the level of higher education
since women are taking advantage
of it in increasing numbers adequate
to the needs of society. Shortages
of educated women available for
taking up positions of directional
and organizational responsibilities in
various professions and occupations,
however, point to the need for special
efforts to expand women’s education
at the college and university stage.
The figures of comparative enrol-
ment of men and womepn students at
the higher education stage reveal
that the proportion of women
students to the fotal enrolment iIn
Indian Universities was about 13 per
cent in 1955-56, about 17 per cent in
1960-61 and about 21 per cent In
1965-66. Thus, in one decade the
proportion has increased from 13
per cent to 21 per cent and at present
the proportion of women students to
men students is 1:4 while our popu-
lation is really 50:50. This propor-
tion is not in keeping with the chang-
ing needs of Indian society nor with

the needs of economic and social
development. We feel that in view
of these needs, the proportion of
women students to the total enrol-
ment at this stage should be increas-
ed to 33 per cent during the next
ten years to meet the requirements
for educated women in different
fields.”

There should be more colleges tor
women ang there should be no restric-
tion on the admission of women
students to the co-educational colleges.

SHRI G. A. APPAN (Madras) : Mr.
Vice-Chatrman, Sir, on a point of
order. Is there quorum in the House ?
We are only 14.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): 1 am prepared to ag-
journ the House but then you will not
have your chance to speak. It is for
you to decide.

SHRI G. A. APPAN: I Jeave it to
the Chair. :

DR. (MRS.) MANGLADEVI TAL.
WAR : Sir, there are two speclal needs
for women students. One, hoste] ac-
commodation should be adequate and
should provide necessary amenities.
Second, although fhe education of
women has taken some importance in
homes yet fhe parents cannot or do
not want to spend on women’s educa-
tion, Their scholarships should
increase in number. There is no doubt
that there are many States, and Rajas-
than is one of them, where college
education is free from women up to
B.A. But there are not adequate
numbers of colleges for them. There
should be separate colleges for them.
Although separate colleges for women
are not favoured in modern thought,
yet considering the social and cultural
background of the different States, it
is necessary that separate women’s
colleges should be opened, not only
for arts subjects but also in other
fields like science and technology,
There is great need for these special
fields and women can work and they
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.do take part in large numbers. Medi-
«<ne 1s one of them. We have not yet
oeen able to provide lady doctors to
many villages or rural areas because
there is dearth of trained lady doctors.
There 18 need of trained nurses. Simi-
larly, in the social welfare and the
education fields also they are coming
forward in large numbers. Therefore,
it is necessary to take into considera-
tion the need of higher education for
women. I would urge upon the
U.G.C. and the Union Education Mini-
ster to pay special attention to this
section of the society. Thank you.
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The question of quorum
has been raised. I have no other
alternative but to adjourn the House.
The Minister will reply on Monday.
The House stands adjourned till eleven
tomorrow.

The House then adjourned
at fourteen minutes past five
of the clock till eleven of the
clock on Friday, the 29th Nov-
ember, 1968.



